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NOTIFICATION

suhject: Notification of the Gperniion and Maintenance (& M) Policy for Raral Drinking
Water Sapply in Tripara, 2026,

In pursunnes of the approval accorded by the Council of Ministers, Government of
Tripura. in its mesting held on 17" July 2026 and communicatcd vide MNo F8125-
AU ABRYVIOZO doted 1T Julyv. 2026, the Governor of° Tripura is pleased io notify the
Operation and Mamtomones (CEN ) Palbey Tor Rural Dicink ing Water Supply in Tripurs. 2026

I. The Policy shall provide the framework [or sustainable aperation and maintenance of Rural
drinking wamer systems in the Stste, includine  mstitmionsl  smongements. moles anad
responsibilitics of stakeholders. linancial management. service level standards, monitomng
and accouniabiliiy mechanisms.

fad

All Swe Government Deparimenis, Panchaoyan Baj Institetions, Cram Panchayste Wil lopo
Covmmiillee=s, Implementing Agencies and otbwer Stake Holders shall imke necessary porion for
implementatian of the Molicy in accordance with i1s prowvisions,

4. The Operation and Maintenince (&MY Policy for Rural Drinking Water Supply in Tripusca.
2026, appended as Annexure — L. shall form an integral pan of this notification and shall come
it force an the date ol 1S publication in the extraordingry igsue of Tripura Liaselte.

5 Cin and from the date of publication of this notilication, the Swndard Operating Procedurc
(S0P jaend Py clana s for O R ol Rural Piped Water Supply Schemes notibfied vide notiBication
pumber F.602 1 1-CEADWSAT200 1/ 3746-7TR, dmed |* Febnummy 2022 shall stand repenlod
und siuperseded

6. Motwithstanding such repeal, ony action laken. order issucd. agreement cxeculed, or decision
made vider the repealed SOP of Byelaws shall be deemed to have been validly inken or mode.
in wo far a8 0t is not inconsistent with the provisions of this policy il modi Bed or replaced

under this policy.

el IThe  COlperation  amd Il-'_a.-mf e
MMaimcnance (CMEM) Policy Tor .

Rural [Drinking Water !\uppf} in - ";1 o

I ripura, 2020, as Annexure — | [ Abhishik 53%'-,'““_ 145Y

Sewretory Lo the Government of Tripon
Fublic Works Departmient (12W S)
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Frol (Dr.) Manik Saha Chial Minister
Forward

Under the visionary lendership snd guidanco of owr Hon'ble Prime Minister, Shri Merendrs MModi, the fal
Jeevan Misnion (R0 EBag becoms A transformndive Initative, ensuring the Amdamseial right 1o safi: drinking
water for every ruml hooachold in Indis. The Mar (Fhae fal program embodies the true apint of inchmive
dervel oprment, facusing on improving the quality of lifie in mml aress and eopoweoring oor cifizens.

Thes Government of Trpora 18 cormmitied b0 sealizing the vision of Har Clear Jaf and ensuring the sustainable
mansgement of wabs resources for the pregent o foiure generations. The preparation and trplementation
of this Oreration & Malsterance Policy I a cipnificesd step im our fourney to streamling snd sirmpgthen
walr sapply DyEioms across the state. This policy will serve a2 a3 compeehensive guide for officials,
engincers, ond stmkeholdes ai all levels, enmering =ffective planwing, exooehion, end management of the
achemz i a trensparent and nccountable mmaner,

I am preoud bo state that Tripurs bae mwde commandable progtess m the implementation of JIM, bringing ud
clozer to the goal of 100% Foactonal Household Tap Copnsotions (FHTCs). Howsver, the journey abead
requires conceried efforts, community pamticipation, and innovative apprcaches to overcome challenges such
as goopraphical constrainms, water qualiny isswes, snd equitshile accees 10 resoorces.

WMEMHMﬁMMFﬂn’&Wﬁhmm our dedication to
these poals, offermpg a framework o address hoth opembione] challenges and fong-term sastninnbality. Tt
cmphasizes conyergenoe, tookmological imteryontions, capacity building, and active invelvement of Cram

I extend sy hertfielt gratinede bo all the stakeholders, inchuding our Government officiabs, local leaders, and
commmumity mxanbem, for their unwesaring commituent fo the mission. Togother, wao cun oo s St ey
houschold, school amd AW in Tripam hea scoess to arfe and clean drinkmg waier, fostering healihies,

happicr, and meore cmpowered comoranitics.

Let us combtinue fo work Srelcssly o make Flor Ghar faf & reality and coptribute to buildng & stronger, scli-
relmEnt Tripurs.

Prof. (Dr.) Maunik Sais
Chief Minister, Tripura
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Executive Sammary

In last five years, scals, spoed and spread of Piped Water Saooply under the aegia of
the fxgsbip socheme Jal Jeevan Mission in the vas and diverse rural landscepe of Tndia
bes been unprecedented in the annals of developmenial history of the worlkd. The
admitable achisvemsest of the Miseion baz demonstrated the collective conen it
of the Indian nation to ovescome the barmiers, be il sconomic, saocial ar political, to
provisien the basic smenity of adequate safis waber ol the doorstep of every rural
househokd with provision of Punctional Household Tap Connections (FHTCS) to msal
households,

In Tripura, pignificant progress hag been made with FHTC coverage increaging from
3.28% in August*2019 to 86.24% by February “2026. To ensure the sustainability and
boctionality of thess Waler Supply Sysienw, a coaguebsntive Operaiion S
bmimtenance (OMch) policy has beon formulated, tailored $o the omiges challenges
und needs of Tripum.

Dihjective of the Cperation & Maintenance (O M) Policy
The primary cbjectives of the QMW policy in Tripom are; =

1. Ensuring Service Helighiltdy- Mainirin a constard end  unimtermaphed wester
supply to all raml households.

2. Enhancing Sysiem Susiainsbility - [mplemeni proective mainicnance o
extend the lifespan of Water infrastruchere,

3. Financial Viabiliy - Develop fair and afordable taniilY struchores o suppori
village kevel water utility 1. Gram Paschayst {GF) Village Conmrittes (V).

4. Commmunity Engagement — Empower local communitics e OP/VOWWEC
in the managemens and decision-making processes of water supply sysiems,

5, Institutional sircngthering — Clearly defne moles aod mespomeibililies smong
stakeholders for effective governancs,

Key Components of the 03 Policy
1. Imstliwtionsl] Froamework:

» Cram Pencheyst (GF) Villsge Committes (VO Yillage Whiicr & Smnitetion
Commmitives (YWSCs) - There ane 765 villages and 1193 GE/VOVWSCs in
the state, which are responsible for plasming, implementation, menagement
mnd DM of village water supply infrastmueture with ective support of PWLD
(DWE).




Tripura Gazette, Extraordinary Issue, August 3 , 2026 A. D.

Crperstion and Matntraenee Policy Tripara

= Community Participation end Capacity Building - Training prograrms, suoch az
thie: Bal Jal Miira Traiming Programeme have heen ntroduced to develap local
capacitics for rowtine operationsl and minor maintenance of piped water
supply eystems, Trained 5 women groups in every GP/VC for water quality
testing in the villages using FTKs.

& Awarcneas Campeipns — [nfbrmation, Educstion and Comasumieation (IEC)
and Behaviour Change Commrunication (BOC) campaigns are conducted to
promete waler conservatlon practices and hygiene pracilces, making JTM &
people’s mowvement.

1. Technical & Maintenance Strategies:

= Proveniive hMainienance — Repulsr inspeciion and upkeep of infrastruciurs,
inchuding deeyp tube wells, small bore deep tube wells, pumps and pipelines to
prevent heeakdowns,

= Sinndprd (Operating Procedores ($Ps) = Detndled gumidelines for wnoier
treatmnent. leak detection and sysicim repairs (0 cOSUMG CODESSONE SErVice
quality.

3. Financial Management aud Cost Recovery:

# 16% FC Basic Cirant Fonds —50% of Basie Orent Fund to PRIE i earmarked
for water supphyr and sanitation. These funds pre plonaed for rurel weter supaly
atd sandtation managetdent endnring long-termn O&M of water mupphy

schemes,
= Tariff structures — Developing affordable taniffs in consultation with local
Somiunitics o covare fonancial sustainabikity,

4. Monitoring, Evalaation and Perfarmance Indicators:

= Reguler Assessmenis - Functionalidy assessments have heen condwcied by the

Department of Drinking Wader Supply (DDWS ), Government of Indja, revealing
that 93% of FITTC conncctions were opcrational with §8% mecting rognlerity
standards and 92% mecting guantity stendards in the staie.

= Water Crunlity Testing — Tripurs has established 21 NABL Accredited Water
Testing Laboraiories to ensure the safety and potability of supplied water.

5. Emergency Preparedness and Risk Managementi:

= Cpnfingency planning — Developing plans to eddreas potential challenges sach
as natural disasters, system filures and water quality fsoes,
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action in case of emergencies to minimize service di

Conclusion

The O&M policy under the Jal Jeevan Mission (JIM) in Tripura is & comprebensive
framework designed to ensure the long-term sustainability, reliability and safety of
Rural Piped Water Supply Systems. By integroting technical strategies, financial
planning and robust community engegement, ths policy alms o provids every mural
household in Tripue with access to safe and adequate drnking water, thereby
improving public health and enhancing the quality of Efe.
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Abbreviations

Block Pascheyni
ey Wk Resswrvir

Dvinking Wter and Sasiiaticn
Deep Tabe Well

Dintrict Waicr wnd Sanilaion Missom
Finsner Comeme eine

Fanctices! Houtsizid Tap Cremectios
Findd Teat K

EEEREREEA

Yoo Aowidne. Cilaic

Cirgms Panchayat
e Panchmynt Cervalopment Plan

Reforuation Edaation & Coomenioto
Emplomcmintion Support Agesoy
Eedniad Trainmg Eetiis
Esrmel o b

Jnl Jogwen Mimion

Koy Rassomnos Conirs

Litre Per Cagite Per Dimy
Mimstey of Mestizg

Bl Willage Bohems
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Mot Aperdlzahis
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BEPEE
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Definition of Terms wied in the &M policy

1 wwwwwwmwwmmyua
depertment 1o expeRe cemain specifed workes or project or scheme at & stated amount.

2 (iram Sabha: Gram Sabha refera to the orpesseation of peopls residing m the Gram
Panchayat whose names aro included in the voter Bst.

3 Balk Waler Meder (BWM): A bulk waler mefler s @ soienlific mylremend i aocureie
measaremnent of quantity of waber.

4 Finanoigl Sustainobility: Fmoncial sustnimability m=fers o the capaciy of a Grom
Penchayal o maise income from the distribution of water to cover expensas and generate o
Erphes b mdct contingencicd.

5  Functional Howsehold Tap Comection (FHTC): Functional Howschold Tap Conmection
means o househeld level 1ap conpeciion through whick 33 Ipcd ol weated water is provided
regulariy at the household Lewvel

& Governance: Governence ia the way raless, norma and actions are structured, suatamed
amd regaiated for operating and mamtaining & roeral water supply scheme.

7 Gram Panchayar Gram Panchayat means a scll-governing body corstiuted in
accnrdence with the provisions of the Triperm Penchayeti Raj Act, 19979 and the
Constitution of lodis (73rd Constiutional Amendmens Act, 1532),

B Toformetion, HRdocatiom Commonmcsion (TEC)k  Informaton, Bducaion and
Comenumicetion, sbbrevisted as IBEC, is a sirategy to spresd awareness through
communication channels to 4 target sudicnes to achieve s desired positive remok The
desired positive resalts n the content of OSeM polioy may be summarizad as 100% FHTTCs,
habitual paymsent of OFM tarill and disciplined vse of treated water opether with metened
sonEateption of wiklter af the consumer lonels.

9  Institutional arrangements: [nsstusional arengements are generally understood as a set of
project teams.

1o Eter-pemonsl Commoisntion is wh exehangs of information étwsst twd or more people,
T i nked as part of TEC methiod with a purpose of raising awareness, bringing sbout sovial
of behavioral change.

11 In-Village Distritution Metwork (VDM TWVDM refors to the In-Villnge Distritmtion
Hetwork for water supply within & GP/Village recaiving potable water murnly from a
MVE.

12 lal Jemvonm Mission: Jal Jeevon Mission is 8 Government of India programme, envisioned

o priovvade safe and adequate drimking water through individeal bousehold tap connestions
t 2l housshokds in reral Indza.
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13 Lifieline water refors to the quantity of weter which is sufficient to cover haals water
needs of a household.

14 Mabvenance: Malsiepance i@ the planned techoical seuivity, iaken eliber o response w a
breakdown, or perindical sctivities in & preventive mods to keep the water supply svsiem
operational.

15 Management Information System (MIS) is a systemn of compuer-based information
system, which processes data inte informetion and i then used for teking decisions and
parring.

18 Muki Villoge Scheme (MYS): Multi Village Schemes are roral drinking wmater supply
schimwes, deawing waler from sustaimable souwrses and sapply potable waier to a larpe

comtumity distriboied in ouliple villages, sppropriately emploving sinple (o complex
water supply Efrastucture, including treatment sysiems.

17 OHT - Village level Over Head Tank &= & small storage peservoir [or supplyving water o
the village community

18 Operation: Operation refiers to the routine activities and procedares that are implemented
fo enswre that the witer supply system 18 working efficiently.

13 Panchayoti Raj Insttution (PRI} Panchayati Raj is o system of maral local self-govermment
in Imdia, established across states of India by the acts of the siate legslature to build
democracy at the grassroots level PRIs have constitutional mandate throogh the 737
Constitational Amendment Aot of 1992,

20 Policy: A policy is o statement of intent snd i ineplemented 55 a procedare of protocol
by the Government of Tripura.

21 Potebilily: Potable waler is deficed as water that s sufjable for bumen consuropiion,
meeting phyzical, chemical, bacterinlogical mtandards for drinking or cooking as per BIS
L0500 (2013) In the comtext of [ndia.

22 be Village Schemes (SY5) Single Villege Schemes rural drinking water |
ﬂmhﬂqwm%nﬁhﬂm.%wﬁm#mmﬁﬂf
supply water o & village community, appropristely establishing and cmploying simple
water supply infrastnicture.

23} Specification; Specifiontion means a particular and detailed list or account of an item or of
work to be done or af goods to be supphied in carrying out & contract. *Specification’ is
provided in & docwment, which is, as & role, prepared to sccompany a & e of doavwings, to
explain, materials to be used and method of constraction to be cardied out.

24 Strategy: Strategy is a perspective plan consisting of vigion and direction. Strategy in the
comtent of the Q&M policy means & clear underatandimg of the rural water supply sector,
8 ¢lear sense of where the sector should reach, an assessment of obstacles and risks
standing between the present and the vision, a plan about how o approach the challengs
and risk 5 and & specific course of action to follow to achieve the wision,
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25 Rusteinability: Sostamnhility is o condition where & resourcs, p servics or an instiation is

kept m a ceripin level, capable of heing contdnued. From a resoorce perspeciive,

i# a condition which "meets the peeds of the present without compromizing

the ability of fiutare generations to meet their own needs. From an institutional perspective,

mustaimability denoics the contmucd nod stcady sustcoanes of sn institriion, whils from o

acrvice perspective, sastaimahle service @ 8 level of service that is steady and. contimes
over & design period, which lwolkds good in the case of & waler supply service.

:-&Tu:hn:lhn]tm PFWD (DWS): Techmical backstopping refors 1o the

profiessional and mgmmd pdvice provided by FWD (DWS) to PRIs in Tripure
with regard to the Operati ufnm]whur:tumlr o

217 Village Water and Sanitation Commdties (VWRCE VRS is a village level conmmibies,
congiiuted by the Gram Penchayat st the Village level or GP level 1o coordingte, manage,
operaie and maintain maml weler supply schemes and sandintion.

I8 Water Taril: Witer turiff is a price assizned o weisr supplisd by & public uifity, s PRI or
8 cOmmMEnTY wialer supply institation, mesmoed in hamp sem o anits sech 88 kilolites
which when notified necds to be collested.

% "Water SBupply System” meana the pipsad water supply system in the water sopp
&nﬂlhmugtﬂlphwm th&dﬂshﬂ:&iul
customer and,
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Introdnction

The Jel Jeevan Mission (116 is eavisioned to snsere that every rars! household has sccess o
pafe and adequate cqasntity (minirum 35 Tters per capits per day), of prescribed quality
{conforming to BIS, 1S:10500) drinking water on & regular basis through individual tap
coonsctions. Tha misalon was bunched on 15h Augnst 2019, and alnce then algnlficant
progrese of water supply nfrastrocture has been made developed by the Stete of Tripura under
ITML. The imitial phase focused on building mfrstructore and achieving universsl access to
wter in rural areas. Now the foouws is on cnsuring effective Operation & Maintenance (O&M)
of cormpieted / expected to be completed schemes i effective and effcient way. One of the
key ohjectives of the JIM ia to assist in enmaring sustainability of water supply system, which
inchudes water source, water supply infrastroctare, funds, sidlls, and local capabdlities for
regular O&M. This document focuses on preparstion of Stste specific O&M policy and
oariines yarions provigions on O&M & envisaged in the Operationa] Guidslinss for the
itnplementztion of IM-2.0, published by the National Jal Jeevan Mission, Department of
Deinlcing Waier and Sanitation, Ministry of Jal Shaley, Gowt. of India in March 2026, as well
gz other best prectice documents. Furthermore, thie document elso incorporsies various
foateres necessary fior sustamable water supply mansgement, Since “water supply” is & stats
subject and vested to PRI as per 73 Amendment of the Constitution of Indis, it is imcumbent
upon the Stafes oy down unambigeous, copend, and coberent OdcM policy o monags snd
sustain the rural watce sapply infastructure in public inlerest. In & diverse and vast country
Fikee: Tndia, o wrifiarm Q&M palicy may be workshls, Fowever, certain hidie tenate woilld be
essential mgredients of suck Od&M policies which would be edopted by the State to suit &3
Fequinsmemta,

Comsidering above factors, Govermment of India, after stakcholder consultations, has framed a
gaidching for the preparation of Operation & Muinteaance (O&M) policy for the Stete/UT s
ander 1M progmm to develop Stete spocific mitable Q&M Policy aligning with the
incorporstion of suggested 19 Essential Components under the Jal Jeevan Mission 2.0 for
ensarimg  management end O&M of Burel Weater Systems by roepective Grom

PaochayelVillage Commmites ai the cadlivsl convetdeioe.

Goal

Goal of O&M Policy is sustainable and inchasive service delivery in maral drinking waser
supply for every household in rural Tripurs with four pillars as Sdicated below:

15
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1. Imstitwtions] and Service Delivery Sostaimability

2. Bource Sustaimability

3. Financial Sneteinability

4. Infrasrecture Sustainabiliy
Objectives of O&M Policy

i 4w b : — N
Panchayats (GPa)Villnge Committeos (V) Village Water & Sandtation Commitices
(VWSCs).

VWECs to provide efficicot, efioctive, and sustainable deinlting water sapply services
and to clarify institutional roles and responsibilities of PWD (DWS), GP, VT, VWSC
for operstion, maintenance and menagement of Torl wates sapply schemes and sxweis
in the Btete.

Ta " 3 it alitiamad o - e ;
‘Water Supply Schemes and o Geililple cost recovery al the GEVOVWSC level

Scope of the Policy

The Operation & Maistenance Policy will apply to the entire nural areas of the Siate of
Tripora in terms of peographical arcas. The policy will povemn water sappliy
arrangements af OP'eVCs, fo consumers. The policy will inchade vatious aspects of
Operetinn & Muomicnance, with regard te water resources, nfrestructorsl sssets amd
eguipment incloding Water Trestent PlamaTrtsovative Schemes’ Iron Remcrval Plapts
IECYBCC, financial systems and cost recovery with incorporation of 19 Essential points
&3 suggested by NIIM, DDWS, Govt. of India.

Need for O & M Policy

A well-defined Operation & Maintenance [D&M) policy is crucial for copuring the
pustainability, efficiency, and relishility of raral water sopply systems. Without proper
0N these symems can fece frequent breslodowsme, water shortage and comamination
issnes, Utimetely failing to serve mral communitics efficienly,
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Key Reasons for an OdcM pallcy:

1. Sustainability of Infrastructure,
s Pural water sepply systems require regular meinicrance to prevent beeakdovns
end extend their lifespan,
» A pbuchesl D&M policy ensues linely ropairs and wpgrades redocing costly
replacements,

2. Beliable and Consinucus water supply.
= Ensures that water is availabie consisteatly, proventing service interruptions that
can affiset communities.
& Addresses seasonal variations and technical failures prosctively.

3. Whter Oneality and Poblic Health,
» Proper (M prevents contamination of weter reducing healh risks ke water-
bome diseases.
# Begular monitoring and maintenance cnsure complisnce with water quality
standerds.

4, Coat-Effzctivences and Financial Sustainabilicy,
® Preventive mainierance is cheaper than breakdoem/emerpemoy repaims or system
replacements.
e An O&M policy includes budpeting and cost recovery mechanizma to sostain
the sywiem

5, Community Ownership end participation
s Encoureges local commumilies to take respongibility for system menagement,
® Involves caparty bulding, traming and awareness programs for efficient system
usage and upkesp.,

6. Efficlency In Resources Utilization,
* Reduces wastege of waler and energy by ensuring optimal operation of putnps,
pipes and stosege fheilities.
# Promotes wiles conservilion praciioss among UseTs.
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V. Imstinrtional and Regulatory compliance,
= Aligns with government pelicies, envirormenial reguleiions and internstional
best practices.
# Provides a framework for accountability among stakeholders (PWD{DWS)/
PRIs' Water users)

1.11 Amendment Provision:

1. This Operation & Maintenance (O&M) Policy for Ruoral Drinking Water Supply in Tripura
has been prepared m line with the Operational Guidelines of JTM 2.0, This can be amended and/or
enmually, if required, to accommodate the views and experience of PRIs/VCe, Communities at
large and enhance the service delivery systems by the PWD{DWS), Government of Tripura,
Further clarificstions, if required, regarding this O&M Policy may be made with reference to the
JIM 2.0 Guidelines and relevant memorandum, notification etc. issued by the Stae Government
in subscquert stages to the extent they are spplicable to this O&M Policy.

2. Any notification or memorandum cic. associzted with this O&M Policy issucd by the Statc
Government n subsequent stages will be deemed to be a part and parcel of this O&M Policy.
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Chapter 1 Institutional Framework
L1 National Jal Jeevan Mission

Nationzl Jal Jeevan Mission headed by Mission Director in the Department of Drinking Weter
and sanitation (DD'WS), Ministry of Jal Shakti, is functioning under Government: of India. for
the successiul implementation of ITM and (o provide policy guidelines, fnancial assistance
and technical sapport to States.

1.2 Pablic Works Department (Drinking water and aanitation) - Government Tripurs

In Tripura, currencly Public Works Department (Drinking Water and Sanitation)- PWD
(DWS) i8 the nodal Government Department to design, implement and Operation &
Maimtcnanee {Odch). At present 20402 rural Piped Water Supply scheme covering 8 districta
in the state cither completed or in progress to put them for O&M Activitics by PWD (DWS).
FWD ( DWS) is functioning with onc Chicf Engincer, onc Dircctor, Watcr and Sanitation
Suppert Organisation and one office of Manning and Design unit headed by an Additianal
Chief Engineer/Superintending Engineer at state headguarters, Crifice of four Superintending
Engineers (8E2) locotad et Knmarghat, Ambaga , Agartals and Udaipur , 13 Exsculive
Engineers in-charge of DWS Division offices located st Kanchanpur, Dharmanagar,
Kumarghat, Ambaca, Kamalpur, Kalyanpur, Jirania, Agartala, Bishalghar, Udaipur, Amarpur
Sabroom and Belenie. Ome Rig Division and one Store Division are fanctioning at State
Headquarters, Moreover 53 number Sub-Divigion offices encompassmg over the entire State
are also finctioning at Sub Distinct level covering 58 blocks, 1193 GPAC and 765 Villages
in the State of Tripura.

1.3 Role of PWD (DWS):
s Plarming, Design and Implementation of Rural Piped Weter Supply Scheme (PWSS),
s Testing and monitoring the quality of water supplied through FHTC.
s Techrical backstopping
i Resolving techmicsl, operations] and management issues and advisory services.
ii, Techrical support to plan, design and Dacilitation of contraciing process and
reconstruction of the scheme, in the event of a natural disaster.
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i, Support GPeaVC: In recharging ground water through defimet waler sources
{(DTW/SRDTW) and also to prepare & ground water recharge plan.

iv. Capacity building of the GF/VC/VWSC from time to time including upgradation of
akills and knowledge,

v. Technical Training to Wal Jal Mitras, Pump Operators and GP/VOVWSC level officials
and others involved with O&M of PWSS.

1.4 Btate level : Slate Water and Sanitation Mission (SWEM), Apex and Executive
Commities

The State Water and Sanitation Mission (SWSM) comprise of Apex Committee and

Executive Cotmimittes:

i The Apex Commitiee, headed by the Chief Secretary with Mission Director, JIM Tripura
a= Member Secretary.

ii. The Executive Commitize will be headed by the Siate Mission Ivrector with Chief
Engincer PWD({IDXWS) as Mcomber Scorctary

L4.1 Compogition of Apex Commiites, SWSM:

1. Chief Secretary, Tripura Chairperson
2. Mission Director, JJM Tripara Member Secretary
3. Principal Secretary/Secretary, 'WS Memiber
4. Principal Secretary/Secretary, RDD Member
5. Prineipal Secretary/Secretary, Education Depsrtiment Member
6. Principal Secretary/Secretary, Health & FW Memiber
7. Principal Secretary/Secretary, Finance Department Member
8. Principal Secretary/Secretary, I'T Department Member
9. Principal Becretary/ Secretary, Panchayat Department Member
10. Principal Secretary/Secretary, Planning Department hember
11. Princmal Secretary/Secretary, SW & BE Member
12. Principal Secretary/Secretary, ICAT Member
13. Principal Secretary/Secretary, T.W. Department MMember

14. Principal Secretary/Becrotary, 8C, OBC & RM Welfare Depantrment  Member

15, Represemtative from Depariment of Drinking Water & Sonitation
Ministry of Jal Shakti, Government of India, New Delhi Member

16. CE.O, TTAADC Member

17. Chicl Enginecr, PWIXDWS) Member
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1.4.2 The Rales & Responsibilities of the Apex Committee

a. It will puide policy, approve key decisions and support the fimctioning of water
supply utilities under relevant Stete Acts and policies. Tt will also ensure coordination

between departments. The Committes will issue directions on water secaurily,
regulatory measures, utility reforme and alignment with State priorities,

b. Apex Committes shall function as State Level Scheme Sanctioning Committes
(SLS8C)

¢. The committes shall regularly meet on quarterhy bagis.
d. To Review the Progress of JITM inapletdentation with DM Dy pétiodically.

1.4.3 Composition of Executive Conunities, SWEM:

1. Mission Director, JIM Tripurs Chairman
2. Chief Engincer, FWINDWS) Member Secretary
3. Additions]l Chicf Engincer, PWINDWS) Member
4. Chicf Engincer, FWD{WR) Member
5. Chied Engineer, RDD Member
6. Joint Becretary, Finance Department Member
7. Dhrector, Health & Family Wellare MMember
8. Dvrector, RD (Panchayat) Departroent Membwar
9. Director, Plerming Department Member
10. Drirector, SW & SE Member
1. Diregior, School BEducation Member
12, Drircetor, ICAT Member
13. Director, I'T Department Member
14. Drirector, Agriculture Member
15. Director, WBE0, PWD{D'WS) Member
1&. Director, T.W. Department Member
17. Director, 5C, OBC & EM Wellare Depl, Meinber
18. Representative from TTAADC Member
19. Unit Head, CGWA, Tripura Unit, Govt. of Indie Member

1.4.4 The Roles & Responsihilities of the Execotive Committes

g} Owcrall planning, implementation, meanagement and monitoring of schemes
through effective operationalization of District Technical Units the mission at
the State level. I will also faciltate enpepement with district and
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GPAWVCVWED for timely excoution of schemes and adberence to scrvice

delivery standards.

b) The SWSM shall conduct monthly review meetings and upload the Minutes of

Meeting (Mob) on the SWSM Dashboard through the JTM-IMIS portal,

¢) Coordination with MJJM will be instituiionalized through reguler inlernclions
hetween the Mission Director, WIIM and Mission Director, JIM Tripura.
Monthly review mectings, joint monitoring and digital platforms for real-time
data shering will scpport aligned planning, refbrm implementation and das-
driven governance, imtendepartmental coordination and adherence 1o service

delivery standards

1.5 District level : District Water and Sanftation Mission (DWSM)

The District Water and Sanitation Mission {DWSM) constituted at the District level and
headed by District Magistrate and Collector with Exscutive Engmeer DWS Division,
PFWINIDOWE) as Member Secretary. The I'WSM shall comprise key Dristrict level officials.

1.5.1

113
12)
13)
14)
15)
16)
L7)
18)
19)

Composition of DWEM :-

DM & Collector, West Tripura District

EE, DWSE Circle, Agartala

Addl General Manager, TSECL

EE, DWS Division,

EE, BRI Department

EE, Water Resource

Chief Executive Office ZP

BDO of all Rlocks

Divigional Forest Officer

Zonal Development Officer, TTAADC

CMO, Health Dweprart trotit

Project Director (in [TDAJTDP Districts)
Istrict Education O fGcer

Deputy Director, Agriculiure Deparfment
District Infonmation and Public Relstion Officer
Project Divector, DRIDA

District Inspector, Bocial Welfaro Diopit.
District Panchayat Officer & Secretary, ZP
District Scientific Officer, 8. T&E Dopartment

Chairman.

Vico-Chai
Co=Vice Chairmean,
Member Secretary.

Co-Member Secretary.

Member.
MMember.
Member.
Member.
Member.
Metnbet.
Memmber
Member,
MMember,
Member.
Membor.
Momber.
Member.
MMember,
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L

i

il

DWEM will ensure convergence across deparments and effective coordination
with GP/VC for timely and quality execution of schemes.

DWEM shall conduct monthly review meetings with all siakeholders and upload
the Mimrtes of Mesting (MoM) on the D'WSM Dashbosrd through the JIM-TMIS
porial

DWSM will operationalize the District Command and Support Centre (DCSC) as
the central hub for planming, monitoring and oversight of Mission activitics,
supporting Jal Seve Asnkelen, third-party inspections, grievance escalation sod
real-time data-driven decision meking.

Through the Disirict Technical Unit {DTU) and District Programme Mansgement
Unit (DEMLT), the DWSM will provide technical and mamagerial suppaort for OtM,
gssel managernent, sustainability, disaster preparedness and capacity building.

L6 Gram Panchayat (GP)Village Committes (VC):

In Panchayat Raj Institutions, Gram Pancheyat (GP) and Village Committee (VC) play
multiple important roles in rural development at prassroots level. The Tripura Panchayst
Act 1993 is extended to the whole of the State of Tripum except the mrea ncluded in o
Mumicipal eorporation, Muricipality, ora Notified Anea aned ecceqn the Tripura Tribal Arsss
Aytopomons Migirict (establishmen of Village Committes) Act 1994, A yillage Comumitise
in Tripure is » body thet is established to administer villages in Tripura Tribal Azcas
Autonomous District Council (TTAADC) instead of Gram Panchayat, The Tripura Tribal
Areas Autonomous District (establishment of Village Committee) Act 1994 extends to the
whole of the TTAADC areas. There are 1193 number GV WEC in the state, ol which
606 numbers are GF and 587 numbers are ¥ C.

1.7 Fower and Dutics of GFVC:

eneral Power and Dutics of GP/YVC for management with O&M of [n-Village Infrastructure
under Rursl Drinking Water Supply have already been notified by the Government of Tripura

in terms of —
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L The Tripurs Panchayat Act 1993,
i. The Tripura Tribal Areas Autonomous Dimirict (establishmment of Village
Cotarnittes) Act 1994,

iii  The Tripura Panchayata (Texcs, Focs, Ratcs and Tolls) mlc 2011.

These acts and rules cmpower GPsVCs, inter alia to supply drinking water and ita
mapsgement with Q&M end collection of taxes and fees within i jurisdiction for those
services as per 73™ moendment Act 1992 of the Constitution of lodia, The GF through its
stznding commiiies Le. Village Waler and Sanitetion Committes (VWSC) shall own,
manege and be accountable for all In-Village Water Supply Infrastructure and lead the
planning, implementation, Operation & Maintenance of soch systems in accordance with
defined service delivery standards for quality, quantity and rehability,

1.7.1 Roporting Mechanism of GPYC:

Each GP/VC shall prepare a monthly report covering the following espects and then submit
to the respective Assistant Engineer, WS Subdivision, FWD (DWS).
1 Functinnality of schemes:
All sspects relsting to functionality of the PWSS mnd FITC should highlight the
following:
a. Regularity ofthe functioning of the Scheme a3 well as the FHTCs, as per JIM mandate
andfor any other decision taken in this regred by the PWD (DWE).
b. Scope of mvailability and use for energization.
¢. Puonctionality of caw water Source.
d. Water quality of ireated weler and supply of chemicals for weter treaiment,
€. Supply hour and guantity of treated water supply.
L Users' ownership for PWSS infrastructure,
g. Status of construction of platform and Scak Pit by the beneficiary agains: each FHTT.
b, Function of village & water sanifation commitiée
2 Operation & Maintenance of the Scheme:
Following aspocts reliting 10 regulor OdM activities to eosure offective management of
the PWSS should be highlighted -=

A Financial Management (Monthly Tarilf, FC Grant, any other cligible fund)
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Engegement of O & M carsiaker'pump opemior and peyment of remoneration.
Engagement of skilled manpower if required for repairing ete.

Any issues which need technical impats from FWD (DWS).

Functionality of FHTC.

CGrey Water management scope and functionality.

Tse of FTE

Supply of chemicals for treatrent.

Payment against bills for energization

Time to time evaluation water discharge through FHTC both at near the PWES and the
furthest point and necessary steps initisted to ensure equity in water availability in the
entire commend area of the Scheme,

Management of the Scheme with close coordination with PWD (DWS) and feedback if
any received from VWSC or Users,

Emergency Responac (Specially during flood and drought).

m, User's feedback, if amy.

1.8 YVillage Water and Sanitation Committee (VYWSC);

YWELC is a standing committes for weter and senitetion services, constituted ooder The
Tripura Panchayel At 1993, and shall function as tbe Executive Arm of the Gram Panchayat
{GF)/ Village Committee (VO under Tripura Tribal Areas Antonomous District Council,
There will be n single committes for water and sanitation st GPYVC level. The committes
should have representation from all sections of the village, inclhuding women and marging lized
COmmites, cosuning 8 mindmuwm of 50% of women members.

1.5.1 Composition of VWSC is as fallows:

i. Chairman — Gram Pradhan of GP or Chairman of VC
ii. Member Secretary — In charge of the Panchayat
iii. Members — a) All ward members of GP/VC
b)) Representative of PWID (DWS)
o) Prosidont or scorctary of Yillage Onganisation {(For 8HGs)
d) Represcotative of ASHA of GE/VC
e) Representative of Angamwvad] Worker of GPNVC
f) One {1) Representative of NGOs
g) Ome (1) Serviced Retired Service Man
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1.5.2 Powers and Responaihilities of VWSC: The VWSC will be empowered to discharge
the pllowing functions, particulerly concerning the post ireplementation phase of the waler
supply schemes;

Financial Management: The VWSC will be responsible for ¢creating and maintaining
a register for all Goancial tansactions, including commuonily contributioms, O&M
costs, Water Tarlif Collections and incentives received. They shall open and operate a
dedicaied bank account for these purposes.

Infrastructure Management:

(=]

Operation & Maintenance (&M): The committee shall be responsible for
the regular O&M of the in village water supply system, inchuding local wazer
sources, and will decide on ssasonal supply hours.

Personnel Management: The committee may hire Pump Operators, bare foot
technicians and other necessary persormel fo ensure the smooth operation and
timely repair of the sysiem.

Agset Management: The committee shall record all drinking water asset details
in the Gram PenchevetVillege Committer Asset Register to ensure proper
upkees and tracking.

Record Maintenance: The Committes shall maintain records of breakdowna
indicating the time and duration of breakdown on specified frmat.

»  Water Quality & Service Delivery:

0

Quality Amsnrance: The committes shall facilitate weter quality testing using
Field Test Kits (FTKs) and arrange for perindic testing 2t accredited
laboratories. The results must be disseminated to the community.

Serviee Extension: They will be responsible for providing Functional
Household Tep Connections (FHTCs) to every existing snd new moral
household, inchiding those in scattered habitations

Accountability and Oversight: The committec shall facilitate Third Party
Inspections and Fumctionality Assessments end will conduct Social Audits to
ensurs transparency’ and accoumtability:
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# Communily Mobilization and Engagément:

o Gram Panchayat Develepment Flan (GFIDF): The committes shall be tho
primary body for reviewing the GPDP, for effective Operation &
Muaintenianoe of wuter supply scheimes,

o Bechavioral Change: The committes shall comduct awarenesss campaigns
misuse,

o Meetings and Records: The commitise shall hold petfiodic meetings (&t
least four times & year) and maintain adequate records of ell procesdings.

1.B.3 Financial Spnainability: For the long ferm spstaimability of the waler supply
schemes, the fellowing fluoctional provisions shall be adbered to:

s Water Tarifls and ity collection: The committes is authorized to firm up, levy and
collect water service charges/user fbes from the houscholds.

# Fund Uhilimton: Use of funds fom Stete'Central Finance Commission, other
available grants and user charges. All funds thus coflected shall be exchsively used
s per GPDP towards effective Oded of the water supply system, cnsuring a
transpareot and acoountably financial maragemeont gystem,

1.84 Administrative aspects of VWSC:

i  The Chairman of the VWSC shall preside over all the meetings of the VWSC at
which be/she iz present. In ebsence of the Chairman, anyone of the members may
be selected, in emergency sitcation, 1o preside over the meeting or be adjourned
the meeting till the Chairman of the VWBSC is available to chair the meeting,

fi. Thegquorum for every VWESC mesting- ghall be one-third of the total composition
of the VWSC members.

il Meeting notice with agende may be given, under proper acknowledgement, by
the Secretary in consuliation with the Cheirman of the Y'WSC or the Chairman
hirself, at- least seven days prior to the mesting date to all the members for
participating in the mecting.

v. VWSC shall work under GPYVC as Village Micro level entity of Water Utility
Services
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1. Ruoral Development (Panchayat) Department, Government of Tripura:
Rural development (Panchayat) Department through Pancheyuti Raj Institutions (PRIg) is
responsible as the Nodal Department for PRIs in the State. Accordingly, il plays a pivotal role
in the implemantasien of the Jal Jeevan Mission (JTM) and the Operation & Maintenance of
rural water supply systems in Tripuma. They are responsible for raising awereness about the
significance of safe drinking water, mobilizing Jocal commmumities, and facilitating the
formation of Village Water and Senitation Committees {VWSCs). Other key components to
oversce the co-ordination with the PWD (DWS) and other agencies with RD (Panchayat
Department) plays an mportant role for equitable distribution of water within village with the
wihzation of Central Fmance Commissions Tied CGrant, other fandg for efficient and
meaningful O&M of the PWSS. The allocation of funds as per the FC gnidelines shall be
distributed among the Zilla Parishad, Panchayat Samiti, Block Advisory Committee, Gram
Panchayat and Village Committes based on their respective responsibilities and quantum of
share. RD Panchayat Department shall introduce software to support billing, collection and
sccounting, focusing on Operation & Maintenance of In-Village Infrastrucnre of FWSS.

1.10 Block Development Officer (BDO):

The Block Development Officer (BDO) holds a crucial administrative and supervisory role in
implementing JJM and maintaining rural water supply in Tripura. The BDOQ coordinates with
verious depariments, inchuding the Public Works Depariment (PWD), Drinking water and
Sanitation (DWS), to ensure the timely execution of water supply schemes. Additionally, they
oversee capacity-building initistives for Jocal makebolders, ensuring that community members
are trained in the Operation & Maintenance of waler supply infrastructure, thereby promoting

Regular meetings should be conducted at the block level to monitor the O&M activities and
engure cffective expenditure of fimds allocated under the CFC, SFPC tied grants and other
resources for seamless D&M of rural PWSS in the village. Thess meelings will focus on
tracking progress, addressing challenges, and ensuring adherence to expenditure norms for
Q&M of rural water supply systemsc.
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1.11 Drisiriet Techmieal Init (DTL):

To institutionalize the governance framework, the inler-departmental technical officials and
fickd functionarics of FWD({DWES) will act as the cxicnded technical arm of DWEM in cvery
District vide notification no, 1(194)CEPWINDWS)VE-I/2025/1/1265065/2026, dated 7"
March 2026, The DTU will conduct regular meetings to discuss and decide on different
aspects in regard to support O&M and management of Rural Water Supply System.

# Compuesition of DTU:

L AllPWINDWS) Officials at the District & Sub-Division Level

Chemists & Microbiclogists working in District, Sub-District and WTP
Executive Engineer, Rural Development Department
Executive Engineer, PWD (Water Resources)
Technicel Consultan:- ([DPML)
Drgtrict Admimigtrabon/TYWSM may also outgource menpower through own
funds to strengthen DT cepacity

4« T HE B

Mercover, DTU can take Guidance from CGWB, Gowt. of Indin, SWIC, NI'T Agartala
and TIT Agartala, Tripura Statc Council for Scicnce and Technology and Tripure Statc
Pollotion Contrel Board as when roquired.

* Relationship between DTU and IWSM:
o The [¥strict Technical Unit (IYTU) will fanction under the overall administrative

and governance oversight of the District Water and Sanitation Mission {D'WEM) and
will repart direetly to DWSEM on all technical and operational matters.

o DTU will act as the technical arm of DWEM, providing expert inputs for planning,
implementation, operation, and susminability of rural water supply schemes.

a All technical reviews, performance asrarements, and fimctionality reports prepared
by DTU will be submitted to DWEM for decision-maldng and administrative action.
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o DTU will suppor: DWSEM in monitoring service delivery, resolving operstional
issues, and enforcing compliance with JIM policies, standards, and protocols.

o While D'WSM retams overall adminisirative authorily and fmaneial control, DTU
will provide comtisuous techmical guidance and fleld-level feedback to enable
informed governance.

o DTU will assist DWSM in coordination with Gram Panchayats, RD (Panchayat)

Depertment, other line depertmenty, and State-level institutions, ensuring aligoment
between technical execution and district-level povernance priorities.

® Responsibilities of DTU shall include:

¥ Tnspect the scheine regulisly sod issoe nocessary ohservation and guidelines

P Periodic discussion, prefersbly once every month, involving the department
officials with the GP shall be conducted to resolve difficulties, if any, and
observations of inspecting engineers shall be attended to.

# All technical reports, estimates, designs, drawings ete. shall be prepared at the
department level as and when any major work is proposed.

¥ All Technical supervisions and time to time guidance on O&M activities

¥ Technical support in the managemert of crisis/natnral disaster

P Necessary assistance snd guidance to maintain the records of the scheme
performance and its O&M.

»Make available coples of actwrules'regulations and latest amendments ancd
instructions to the GP/VO/VWSC.
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Chapter 2: Service Delivery and Utility Development Approach:

The Jal Jeevan Mission {JIM) mekes s trepsformations]l shifl in Ruml Drinlkcng Water
Management largely from infrastructure creation to the snatainable and relisble delivery of
potzhle drinking water services to rural households through functional household tap

comnection (FHTC) on & regular and kong-term basis & effordable service cost

2.1 Service Delivery:

Rural Commumitics should receive water supply services comparable to urban utilttics,
ensuring relinbility, safety, functionality and accoumtability in the system.

The spproach of GP/VCAVWEC with the support of Distriet Technical Unit (DTU) as
backbone of D'WSM under the chairmanship of the District Magistrate and Collector in
every district dhall focus on maintaining the functicnality of tap conbections cosuring that

required 55 LPCD water of prescribed quality on a regular and long term manner, actually
Dows from each and every tep, rother than merely infrastructuce creation.

2.2 Utility Approach of VWSC;

As a micro lewvel water wility, VWSC shall adopt a wtility-based approach in the
management of In-Village Rurnl Water Supply Schemes and Infrastrociurcs for continzous
service delivery, systemn maintenance and financial sustainability.

The Thility approach emphasizes:
i1  Professonal Management of Water Supply Systems
ii Efficicnt Operation & Maimtenance
iii.  Fimancial Sustainahility throngh collection of water tariffs

£

Accountability for service quality and relisbility
v.  Ensuring source and system sustainability and reliable tap water supply.

1.3 Digital Bywiems, Dats Governance and Monitoring:

Mapping of all the schemes and associated aszsets will be through Soialam Bharet — A
Dvgital Public Infrastruchre (DPT) platform with assignmem of Sujal Gaon [D. It allows

for source-to-tap mapping of water supply chaina, providing a clear digital profile of
mnfrastructure condition, water quality, and supply reliability for every village.

31



Tripura Gazette, Extraordinary Issue, August 3 , 2026 A. D.

Opernilon snd Mudnienance Polley Trpura

Sujal Gaon ID is a unigue 11D systcm usced to track water supply scrvice delivery,
enabling accountability, transparency and evidence-based decision-making at the Gram
Panchayat level. The system is integrated with PM Guii Shekti for acourate geo-referencing
of water infrastructare, The inftiative aims to enhance the sustainability of water supply
sysiems by providing (ochmical supporl, moniloring waler quelily, end cocouraging
community-led management.

The Command & Support Centers, supporicd by interactive dashboards at State,
District and Gram Panchayat/ Village Committee levels shall provide operational deata from
Digital Systemns through the Secreturics of GPaVUs on the Panchayat Dashboard of JIM
IMIS or through the Sujal Guon App and transmitted to the Sujalam Bharat Database,
enabling District and State Authorities to review assessment findings promptty and initiate
targeted corfective actions:

a. District Command and Support Center: It acts as the firmt point of response

for service delivery issuss reported from GPsVCaWVWSCs
Key Funelions:

i Near real-time monitoring of schems functionality using Sujalam
Bharat Datebase, Sujal Guon Application and IoT systems where
avallable.

il Receiving and tracking grisvences and ensuring timely resalutinn.

il Coordinating with Geld engineers and GP-lkevel functionaries to address
breakdowns, lcaksges and other operational issucs.

iv. Monitoring water quality test resulta and initiating corrcctive action
whers required,

v. Maimtaining imventory of sparc parts and O&M rcsotrces for quick
rCSponse.

vi. Submitting perindic operational reports to the State CSC.

b. State Command and Suppert Center: [ ensures early identification and
resolution of syetemeatic issues and acts as a link between Districts and the
National Monitoring System.
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Key Functions:

. Aggregating district-level data to monitor scheme functionality, water supply
continwity, water quality compliance and O&M performence scross the State,

il. Addressing escalated complaimts and service failures beyond the capacity of District
C8Cs and fhcilitating tecimical or adminisirative supporl

iii. Monitoring trends in water quality alerts, complaints and ssasonal disreptions and
imsning alerts to districts.

iv. Oversccing State-level O&M planning, including procurcnent, deplovment of

v. Reporting State-level performance to the national Ministry through the Sujalam
Bharat platform

vi. Sharing real-lime [unctonality data with the District and State Support and
Command Centre’s to enahle imtegrated monitoring. Further, date from allied devices
sach as flow meters, sensors and other field instruments shall also be integrated into
the system to facililate comprehensive oversight and ensure seamless coordination
among service utilities.

2.4 Axsessment of 0&M by Jal Seva Asnkslan: Jal Seva Aankalan is a digital, comnmmity-
led assessment tool under the Jal Jeevan Mission (JIM). It enables Gram Panchayats to
evaluare the functionality, regulerity, adequacy, and quality of tap water services, shifting
focus from infrestructure creation to sustaineble dally water sopply. It empowers
GP/VC/VWSC to evaluate their own water supply, reducing dependence on third-party
surveys and epsuring sustuinebility. Village Water & Sunitution Cormmitices (VIWSC) will
perform the Bagie details, Water supply functionality, Operational asesssment, Mamtenance
assessment, and Village mansgements, which are then presented in & Gram Sabha, and data is
uploaded dipitally on the JIM-IMIS Panchaya: dashboard by the Panchayat Sacretary. The
submizsion shall therenfler be reviewed at District Level through the DTU for technical
diagnosis of service delivery gaps. Based on the DTU review, the DWSM shall underiake
District level enelysis and prepare District [nmprovement Plan (DIF), while the Stete shall
review Thstrict findings and prepare State Improvement Plang {STF) based on identified gapa
and proposcd comrective actions. The tool is acoessible on the JIM Panchayet Dashboard and
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the e-gramsware] portel offering 30-dsy citizen feedback windows for Ensparency,
participatory governance and community ownership in roral drinking water service delivery.

2.5 Integration of Jal Seva Aankalan and Sujalam Bharat App: The integration of Jal Seva
Aankalan and the Sujalam Bharat app creates o inified digital framework for monitoring rural
water supply under the Jal Jeevan Mission. Sujelem Bharat provides the geospatial
infrastructure mapping (soutse-to-tap), while Jal Seva Aankalan sonducts village-level service
assessinent. This tégration etsures roal-time trockitg, mproved accountability, atd
cvidenoc-bascd decision-making for water sustainability.

Key Aspects of Integration:

. Source-to-Tap Dipgitalization: The Sujalam Bharat App, launched in December
2025, maps physical water assets (pipelines, tanks) and assigns a urigue Sujal Geop [DV8ervice
Area [D to each village,

. Assessment & Verification: Jal 8eve Asnkalan acts as the primary tool for village-
level assessments, integrated with the Sujalam Bharat platform to verify if water supply is
regular, adequate, and of high quality.

M Data Driven Governance: The integration allows for data-driven decisions by
connecting groundwater management systems and [oT-based sensors vie Bhaskaracharya
Institate for Space Applications and Geoinformatics (BISAG-N) 1o provide real-time updates
oty walet sefvices.

. Community Participation: The syster is supported by the Meri Panchavat app for
citizen oversight, ensuring the villege-level essessments end condition of ectual dete refection.

This digital architecture enables the identification of service gaps in real tme, moving
away from purely mamual oversight towards a more {ransparcnt, accouniabibify-driven
approach
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Chapter 3: Operation & Maintenance Medel

In Tripura, there are 763 villages, while 1otal pumber of GF/VC iz 1193, For which jurisdiction
of GP/VC in some coscs arc less than the jurisdiction of e village. Duc to obvious reasons, in

soma cases 2 village is vnder control of more then one GP/VC end in some cases even under
more than one Panchayat Samity, VWS Is a standing committes of GPFYC and shall funetion
a8 the Executive Arm of the Gram Panchayat (GP)Y Village Cornmittee (V). The VWEC headed
by the Pradhan of Gram Panchayat or Chairman of Village Committee will be acocountable to the
GPVC for water mid sabitalion services

3.1 Type of Schemes:

Depending upon geographical coverage there are two types of water supply schemes i.e.

A. Single Village Scheme: The water s drawn ffom a susiaineble source within the
GP/VC and distribute among its inhabitants or multiple individual schemes with
separate sounces within the village and distribute water within the ssme GPVC,

B. Multi Village Scheme: The water i3 drawn from 8 GP/VC, distrilute water to that
GP/VC including other GEAVC i.e., distribulion i3 miade 10 more thin ooe GPVC,

3.1 Water Source
Under the Jal Jeevan Mission (JIM), various types of water sources are utilized to provide safe
and adequate drinking water to housshalds. These sources typically inchade:

i Burface Water: This inclodes water from rivers, streams, Chenta end Springs,

i, Ohround Water: Sources such as DTW/SBDTW.

GPVOVWSC shall supply safe drinking water, equivalent to 55 LPCD to Consumer

Households, drawing water from MVS or SVS. Drinking water needs of rural population will
have highest priocity among competing uses of wales,

A3 Quality of Water Sapplied by GPVC/AVWEC:

OPVC/VWSC shall distribute water with quality standards complying with 15:10500; 2012 ar
latest version of the same. GP/VCVWEC shall aléo see that firther contuminetion of tremted
water is avoided by all means while managing distribution from the Village OHT to consumer
eonnections. GP/VCAVWSLC is permitted 1o supply water with quality parameters fulling within
permissible lioits if water with acceptable quality perameters 18 not available.

GPAVCAWSLC shall recherge all traditional water bodies, public and private bore-wells, using
provisions under VB-G RAM (3 or other appropriate schemes / fiunding sources.
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Measuring water consumption and lossea: GFa"Cs shall measure the receipt of water fom
MVE as well as own production of water, if any and the net water distribution at consumer ends
50 w5 b0 estimate Non-Reverme Water and thus identify the wuter losses from the wuter supply
BYBlEm.

34 Governance of Dual Udlity Systerms:
It is envisaged to bring in structursl reforma in the Rural Weter Supply Sector through
development of a Dual Utility Fromework comprising —
a) Micre Udlity: Components of Schemes recorded in Sujalam Bharat App as In=
Village Infrastructure.
b} Macre Utility: Componcnts of Schemes recorded in Sujalam Bharat App as Out-
Village Infrastructure
3.4.1 Miern Utility: The In-village water supply infrastructure will be owned, operated
and managed by GPL/VCwVWICs, functioning s village level micro service utilities.
In village Infrastructure inchudea:

i. Bingle Village Scheme (SVS) with DTW, SBDTW, Innovative scheme
{Recorded in Sujalomn Bharat App as In Village Infrastructore), Pipeline, OHT,
CWR etc. end Electro-mechanical Installation inchoding electricity charges
shall be manaped with O&M By the GPaVCaVWSCs under whose
Jurisdiction the said infragtructares are gltnated.

i.  Multi Village Scheme (MVS) with DTW, SBDTW, SWTP & Innovative
scheme (Recorded m Sujalam Bharet App as In Village Infrastrocture mmnly
pipeline distribution system), rising/delivery main, OHT and CWR shall be
managed with O&M as follows:

a) Respective OPaVCsVWSCs under whose territorial jurisdiction, all
infestructures are silusted shall be maneged with O&M of such
infrastrocture  along with pipeline distribotion system  of that
GPaVCaWVWACs, Other beneficiary GPo VO VWECs shall manage
with O&M of pipeline distribution systern within their jorisdiction.
Notwithstanding anything stated eclsewhers in this policy to the
contrary, regarding the wilkzation of water charges beneficiary
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GPa/V OV WECS shall provide 60%% of water user charges collected 1o
the (GPa™VCa'VWSCa where DTWa, SBDTWs, OHTs are situated.
When DTW or any other source is created in a GP/VOC/VWEC, but in
no way water is utilized by that GPF/VC/VYWSC, the responsibility of
maintaining the sadd DTW or any other source, will entirely rest on the
beneficiary GP/VOAVWECD and accordingly liable to take over the
DTW/Source by the boneficiary GPACYVWSC.

In cortein instences, water sources/schemes may be geographically
situated within the jurisdiction of & Gram Panchayat (GF) or Village
Council (VC), but primarily serve urban areas. In such cases, the
transfer of thess sourcesfschemes for local Odch shall pot be
congidered.

dy All SBDTW Schemes shell be managed with (&M by the respective

GPVCIVWEC,

3.4.1.1 Typea of Muintmance Work nnder Micro Utility:

Maiotenaace sctivitics cen be cetegorized iote minor and major tasks based on complexity,
cost and frequency of oocurrence,

1. Minor Maintenamce Jtems under Micro Tiility — These are routine maintenance lasks
that are low-cost, require minimal technical expertise and can be handled at the local level

by GE/VC/VWSC.

A Day to Day Pump and Valve operation.
B. Pumps Motor Maintenance:

L

iv.
Y.

Lubrication of motor bearings to prevent wear and overheating.

Tightening of bolts, muts and pipe fittings to prevent leaks and vibrations.
Cleaning of pump strainers and suction lines to remove debris and sediments.

Checking and adjusting pamp alipnment to reduse wear on components,
Monpitoring motor temperaturs fo prevemnt overheating.

C. Electrical Svatem Mairienance:

L
"
il
iv.
V.

Power related issues with TSECL
Checking voltage and current readings to prevent electrical overload.
Tightening of electrical connectioms to avoid loose wiring issaes.

Replacement of minor electrical components (e.g., fuses, switches, indicator lights)
Change of fused Wilb or tube lght.

37



Tripura Gazette, Extraordinary Issue, August 3 , 2026 A. D.

peration and Maln leasnce Polley Trlpurs

vi. Elccirical wiring and coopections damaged duc to moisture or rodents and nsed
repairs.
vii, Solar pemels cleaning and witing chegles,
vili. Repairing or replacement of main swilch, Busbar
ix. Replacement of vollmeter, ammeter, MCB, RCCB, PCH, indicator lamp and
emergency stop button.
. Water Quality and Pipeline Maintenance:
i.  Flushing of pipelines i required, to prevent sediment accurmilation and biofilm
growth,
Leakape / tursting ropairs indistriotion system (6.g., pipe creclks and bursting apto
200mm din, loose joints)
Cleaning of OHTGLER to prevent contamination.
Regular chlormation of water to mamtain evailable chlorme confent to a&n
sccepiable Hoit of .20mg lirs end permissible 1imit of 1.00mg/ s at any FITTCs,
to mupply safe weter.
v, Checking and clepning air vlves and washout valfves 1o ensure proper wider supply,

TE

E. Control Valve and Metering aystern Maintenance:
i. Greasing ol gate valves and sluice valves to prevent stiffness.
ii. Cleansing of water metess to ensure accurate readings.
fi. Replacement of minor defective valve parts (e.g., rubber scals, washers)

F. Iron Removal Plant (IRF)
i Daily backwashing for 45 minutes.
fi. Adrelease valve and prossuwre gauges replacement.

G, Pump House
i. Repairing and maimenance of ndministrative building, pump houase, control room,
blower and compresaonr room except structural RCC works.
ii. Whitewashing, colour washing and painting,

I. Major Mainiensnce [lema ander Micro Utility — Thess tasks are technically complex,

cogily, require skilled professionals and ofien involve major equipment replacement or
overhauls.

A DTW /SBDTW Maintcnance:
i Desilting and redevelopment of DTW/SBDTW (surging & pumping) to resiore
water vield.
ii. Owerhauling o replacement of pump and motor.
i Rehabilitation of DTW (SBDTW with chemical treatment to remove bio fouling or
EMCTURIATION.
iv. Lifting and Lowering of pump motor
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B. Pumping system & electrical Componenta:
i Replacement of maior motor componenis (winding, stator, rotor),
il.  Installation of a new contral panel of starter if the exiating one is thulty.
i Tranaformer or main power supply op pradation to meet increased demand.
v.  Pump Impcller need clcaning or replacoment.
1' Pump belis and coupling replacement
C. Pipelines & Digtribution svstem mainwienancs.
i Repairand Replacement of major pipeline section (2bove 200mm diz} due 1o leaks,
brsting ete.
ii. ~Repair or replacement of shice valves, MNon Return Valves and Pressure Release
Valves if heavily damaged.
i Rehahilitation or reinforcement of overhead tanks if strochral izsnes ars identifiad.
iv. HReplacement of lecge-diameter pipes (above 200mem dia.) in case of frequent bursts
or pressure loes.
v. Withdrawing and relaying of main pipeFine (any dia).

D. Water Trestment & Storage maintenance
i Desilting and Water proofing of OHT/GLE to prevent leaks,
. Installation / Replacement or Repawmg of chlorinetion unids for comtmuwous
disimfection.
iii Major structural repairs in pump house or control room dus to aging or weather
damage.

E. Iron Removal Plant (TRP)

L Filer Medin Beplacement/Regenemtion periodically bazed on clogging smd
effectiveness of filker media.

ii. Maintenance of compressor and blower.

F. Inoovative Scheme (Recorded s In Village Infrastoucture])
G. Other major works:

Fxtenzion af any mnin pipeline in distribution systems.
Any emergency maintenance o eritical faflures.

Heavy contamination in distribition system.

Sinking of new DT'W/ SBDTW and allied works.
Any srrenpement for manifcld / boosting pump station.

3.4.1.2 Method of Execution of Micro Utility
= Tn Village Infrastroctun:
i GV along with VWEC will decide the mode of O&M with any of the bllowing
options:
2} Omperstion — By engagimg Pomp Operator/™al Jal Mitra,

o FEa
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Maintenance — By cogaging Coniracior.

h) Operation — By engaging Fuomp Operator/™al Jal Mitra,
Maintenance — By engaging Job based Vendors

¢) Operation & Maintenance by an Ingtitotional/Organizational Partner such ag
a Co-opcrative Socicty’ Primary Agriculiuml Credit Socictics (PACS)

EL Satisfactory Work Done Certificate in case of Major Maintenance works shall be
oblzined [rom the respective Execulive Engineer, DWS Division, PWD{DWE)
belibre making any payvment in this score by the respective GP/VC/VWEC,

OR

Operation: By engaging Porap OperatosTal JFal Mitra,

Maintenance of Ruml Piped Water Suopply Schemes in Full by Engagement of Reputed

Vendors, to be etgaged by PWINDWS) Govertment of Ttipura, for a peatiod of 5 Years/

10 Years, preferably with any one of the following manner:

i, One Vendor per IY'WS Division
ii. Ome Vendor per THstriot
ifi. One Vendor for the Stute

3.4.2 Typea of Maintenanee Work uoder Macro Utility:
The PWD (DWS) Government of Tripura, will function as Macro Utility. Macro Utility
ghall be responsible for ensuring efficient and reliable fimctioning of large and technically
complex infrastrocture incloding maki-village Schemes/Out-village Infrastrocture. The
Macro wtility shall function ag a System Integrator ensuring that infrastructure systems
operata afficiantly and snppont sustained service delivery at the local level. The fonctions
of Macro Utilities shall inclode:
i  Operation & Maintenance of Out-Village Infrastmcture as follows:
n) Surfice Water Treatment Plant (SWTF)
& Intake to Treatment Plant inchuding Treatment Undts.
» Treatment Plant to Service OHT

b) Impovative Scheme (Recorded as Out Village Infinstzucture)

. Providing technical sopport, capacity building, and puikinnce to micro
utilities.

40



Tripura Gazette, Extraordinary Issue, August 3 , 2026 A. D.

perution and Malnieannee Polley Tripurs

iii DMonitoring system performence and idermifying arcas for improvement

3.4.2.1 Method of Execution of Macra Ltility:
* Ot Village Infrantroetine:
i. Opemtion: Pump Operator/ Mal Jal Mitra shall be engaged by the respective
GPYCOVYWSC if not provided by PWD(DWS)
ii  Muinteoance: PWD(DWS) will decide the mode of Maintepance with the
following options:
a) Maintenance by engagement of a Contractor.
b) Maimenanee by an Institutional/Organisational Pariner soch as a
Co-operative Society! Primery Agricultural Credit Societies
(PACE).
3.5 Tender for engagemnent of Contractor/Vendor by the GPIVOVYWEC and PWD
(DWS) for O&M:
1.5.1 Standard Tender Documents including specification of works shall be prepared by the
respective PWINDWE), Divigien/DTU and hand it over to GP/VCVWEC well in advance.
Where the GPAVCOVWEC andior PWINDWS) enters indo & agreetrent with a
Contractor/Veador, that should be executed by a tripartite agreement among GP/VC/VWSEL,
PWI{DWS) and the concerned ContractorVendor.

3.5.2 Administtabve Approval, Sanction of Expenditute and Power to Accept Tendér by the
GEAC/VWEL for excoution of D&M expenditure shall be msued by the Finance Department,
Government of Tripura.

1.6 Biling and Collectdon: GP/VCVWSC will follow a moothly cycle for billng and
colleotion under VS and MVS,

AT 0 &M Plan and Budget: GP/VC/VWEC shall prepare an annnal O&M plan incloding a
budget eppropristely including the prospective income flom the supply of water amd
expenditure fiom the access and distribution of water. Thia (W8eh plan ahall also be made part

of e Gram Maocbeyst Devekpment Plen (GPDY), Bleck Panchayel Development Plan
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(BFDP) and District Pancheyal Development Plen (DFDF), Appropriste level of TTAADC et
VG, Block Advisory Committee (BAC). Information derived from the GP level Q&M budget
shell be used to maks Water supply systems fimancially sestainable by schisving cost recovery
at GPVC Y WEC level

1.8 Disconnection of power conmections: AR GPAVG/VWSL level electric connection for water
supply schemes, which are sbandoned, shell be disconmected by following appropriaie procedures.

3.9 Penal Charge en Comsumers: GP/VCWVWSC shall imposc 3 penal charge on consumers
within the GPACYWSCO if the comsumer delays payment or noo-payment of watsr charges
beyvond the stipulated date st the rate Bz, 200 per month of delay made by the consumer.

3.10 Software for billing and esllection: KD Panchavat Depariment dhall introduce software o

support billmg, collection and accounting, focusing on Operalion & Maintenanes of all type of
schemes. Penal Provisions gre discusged m Chapter 16 of this polioy.

3.11 The stock lst for Operations & Maintenance (O0&M) of Roral Drinking Water Supply
Schemes shall be maintained by GP/VC VWS

1. Spare Parts for submersible Pump & Motor.

Punp Bearings (Ball & roller type) — Oty : 2-4 sets.

Pump Seals & O-Rings (Rubber, PTFE, Mcchanical Scals) — Qty. 4-6 scis.
Pump Impellers & Diffusers (based on pump stege) — Qty.: 2-3 sets.
Pump Shafts & Couplings — QOty: 1-2 sets,

Pump Strainers & Filters — Oty.: 2-3 gets.

Fool Valve (Brasa/Siainless Steel, s per design) — Qiy.: 2-3 pes,

b) Eleotrical Spares:

= Control Panel Fuses (10A, 16A, 324, as required) — Qty.: 5-10 pes each.
Capacitors { for motor starters, 2HP-20IP range) — Oy.: 3-5 pes.
Overload Relay & cootactors — (iy.: 2-3 sets,
Control Panel Indicator Lights & Push Buttons — Qty.: 4-6 pos esch.
Main Switch — Zpcs.
Starter — lpca.

¥ 4 ¥ ¥ @
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Test Lab — 3pes,

2. Spare Parts for UPVC/DI Pipeline Distribution Systems
a) UPVC Pipes & Fittings:

UPVC Pipes (63mm, 90mm, 110mm, 160mm ag per design) — 100-200mirs.

DI Pipe (150mm, 200mm dia) = 100mtr, Rubber Gasket (150mm-200mm) — 8=-10 pcs
cach.

Washing Pipe (coiled) — Qty: as per requirement.

UPVC Pipe Joints & Connectors (couplers, Tee, bend, Reducers, End caps) — Qty.: 10-
15 pes each.

Solvenl cement for TPV joints — City.: 2-5 litres.

B} Valves & Accessories:

Afr Release Valve (1 to 2 depending on system design) — (Hy.: 2-3 pes.

Gate Valves (Brasy/Cl, 50nomn = 100mmm sizes) = Ohy.: 3=-5pes

Ball vahlves for Household connections (12 inch, % inch size) — (Qty.: 10-20pos.
Non Return Valves (NRV) for Pump Discharpe — OQty.: 2-3pes.

Washout Valves for Pipeline Cleaning - Qty.: 2pes.

Pressure Ranges (0-10 bar) — Qty.: 2-Ipes.

c) Leak Repair Materials.

Pipe Repair Clanmps (for different UP'VC pipe sizes) — Oy 5-10pes,
Epoxy scalant & Loak Ropair Tape — Qty.: 2-3sata.
Teflon Tape for Threaded Joints — Qty.: 10molls.

3. Spare Farts for Storage aod Water Treatment syshemm
a) Storage Tank Components:

Float Valves for Overhead Tanks — Qty.: - 2-3 pes.
Tank Cleanng Prushes & Scrapers — (Hy.: 2 seis.
Tenk Lid & Locking Mechanizm — Qty.: 2 pcs

by Water Tremtment Equipment.

Chilorine Dosing Puinp Tubes and Nowzles — Ohy: 2=3 sets.

Sodium Hypochlorite Solution/B leaching Powder —Oty.: 20-50 kg.
pH Test Kits & Chlorine Test Kits- Oty.: 1-2 sets

4, Tools and Equipment for &M Teama
a) General Tools:

Pipe Wrenches (12,18,24 inches) —Crty.: 1 each.
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« Spanners set (Bmm to 32mm) — Oty 1set.

» Serew drivers & Pliers set — Qty.: 1set.

» Hacksaw & Pipe cuticr — Qty.: 2 cach.

s Multimeter for electrical testing — Qty.: 1pcs.

b} Leak Detection & Repair Tools:
& Pressure Testing Kit for Pipelines — Qty.: 1pcs
s Bubmersible Pamp Lifting and Towering Tools (Tripod, Chain Pulley Block) — (tw: 1
BEt.

c) Bafery Equipmeni:
8 (Floves & Helmets - (iy.: 5 sets.

= Rubber Boots & Fiest Asd Kit — Oy, 5 s¢ts,

5. Cansumables & Baclmp Ttema for Emergeney Lae.
a) Scalants & Adhesives:

¢+ PVC Solveni cement (Heavy Duty) — Qty.: 2-5 kg
» Teflon Tape (for thteaded Ritings) — Oty.: 10 rolls
» Onsket Sealant Paste — Qty.: 2-3 tubes

b) Lubricarts & Greass:
»  Motor Qil & Grease (for bearing & moving parts) — Qty.: 2-3kg
» Lubricant — Qrty.: 2-3 cans
¢) Emergency Backup Stock:
¢ Spare Sodinom Hypochlorite Sohition for 1month nse — Qty.: as required.

3.12 Preventive Maintenance

Preventive Maintenanee of 2 Rural Piped ‘Water Supply Scheme is exsential to enaure its long-term
regular checks and proactive maintenance to avoid major breakdowns. Responsibilities of DTU

s Digially generating preventive maintenance schedoles for village level utilities using
Bujalam Bharat Asset Repistries to optimize O&M coats and reduce breakdowns.

» Preparing Mid-tcom end Long-torm assct replacement strategics based on lifecycle analysis
and system performance.

» Maiplamring optimal imventory levels through AT based predictive apalytics for forecasting
failures, plasming replacements, and efficient resowrce uhilization.
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Chapter 4;: Source Sustainahility

Sustalndng Water Sources i8 & critical aspect of the Operation & Mainlenisoe (O&N) of Ruril
Fiped Drinking Waler Supply Systems.

A well-designed policy ensures long term water availability, minimal environmental impaot and
resilience against chimate change.

The DTU will be responsible for sourcs sustainahility planning nsing a Decision Support System
{DS85). The DTU will coordinate with CGW, PWD (Water Resource) and Allied depaitments to
guide racharge, conservation and climate resilient interventions.

4.1 Key Policy Objectives:
1. Eosure regular and safe drioking waler supply by managiog waler sources eficiently.
2. Promole ground waler recharge and reinwaler harvesting 1o prevent depletion.
3. Encoursge community participation for Jong-term sustamability.
4. Imegrme technological and natore-based solution to protect water qualtty and guanty.

4.2 Key Componenix of Souree Sustainahility Policy:

A. Water Bource Frotection & Comservation.
1) Watershed Management
= Protect snd Restore colchment erees of rivers, streams, cherres, spring shed
management and ground water recharge in convergence with the programme of
PWD Water Resource, Department of Forest and Ruoral Development Department
cte.
# Implement afforestation and sofl conservation programs of Government
Departments like Agriculture, Forest el
iy CGroundwater Regulation
s Restrict over-extraction of groendwater, ensuring it does not exceed 70% of the
avuilable water of a source. To maintain & mexioum groundwater through DTW &
SBDTW per day and radial distance between tubewells, comsultation should be
done with Central Ground Water Agthority in Tripura,
« Mandate raimwater harvesting structurs initially in public buildings and gradually
in rural bouscholds.
& Keep o check on deilling of bore wells In consubation with CGWE to avoid
depression of ground water aquifer
iif) Polluton Preveniion & Waler Quality Protection.
« Preventing contamination from agriculture (Pesticides) and Sewage.
= Ureywiter should be disposed of in & sosk pit and not In pond or in water bodies
directly

& Establizh o routine for conducting sanftary Sufveys o afess the sadety and sscarity
of water sources.
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& A sanitary survey is a systematic inspection usad to evaluate potential risks to public
health from water sources or facilities. Below is a starwdard format for a sanitary

survey for watcr supply systems.
Table 1 Sanitary Survey Format Tahle

Parameter

DetallaObservations

YeuNo/NA

Type of Source
(Wcll, Borewell,
oic.)

Is the source

protected from
contamination?

Is thi: spurce
fres flom

stagnant
water?

I. Catchment

3. Water Storage

4. Water Quality
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5. Distribution

& Commundty
Usage

D&M af
the system?

Are funds for

availablc?

8. Risk

Prm:a nfnn:r
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biological)?
Isthere a
contingency
plan fior

St peacies?
Are thera amy
reported health
1sFmes related to
water quality?

B. Sustainablec Water Manogement During O&M.

1. Demand side management,
= Encoursge waler conservalion lechmigues like pushback lap conmeclion amd low
flow household taps.
= Promote GPVC/VWEL — led water audits to track usage and minimize wastage.
2. Supply Augmentation Strategies.
= Diversily Water Sources (e.g., Combining Surface water, Ground waler, and
Rainwater harvesting).
= Reuse and recyele treated grey water for kftchen garden frigation and non-drinking
purposcs.
3. Leak Detection & Repalr.
= [mplement real-time monitoring of pipeline networks to reduce lealcages and non-
revenue water (WRW).
« Enure periodic O&M checks of DTW, SBDTW, OHT, CWR, GWR and
distribution systems,

C. Instifutional & Financial Support Mechanisms.

1. Role of GP/VC/VWSC,
s GPVC/VWEC to take responaibility for source sustainability with the support of
PWD (DWS).
« Promote GPYVC/VWSC besed water source monitoring (Groundwater Table)
using village level water security plans.
2. Funding & Financial Sustainability.
« Access fonds frem VB-O RAM G, SBM«((G)-2.0, PWD Water Resources
Department, Forest ete. Departments and State budgets.
3. Pnﬁuy[mphmaﬂtrmgnu.
Integration with Jel Jeevan Mission (M) end Bwachh Bharat Mission (SBM-G)
to ensure long ferm mustainability.
= Community (GPVC/VWSEC) cepacity Building & Training fo enposwer rural
commumnities in wiler management.
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Launch a progrom with all schools (public and private) by engaging them in TEC
activities and events arganized by GP/YVO/VWSC with the support of PWINIDWS)
1o sensitize them to water conservation, sustainable use and source protection. This
program meay be organized at district level, preferably, from 8% March,
International Woman's Day to World Water Day, 22 March every year, focusing
on the theme highlighted by United Nations for the partioular year,

Use of GIS & Remote Scnsing and hydro—peomorphology map with the support of
Tripura State Council for Science and Technology, and CGWE for tracking ground
water depletion, watershed health, recharge levels, water availability, depth and
storage capacity.

Anmual water body and spring census data collection from PWID 'Water Resource,
Govt. of Tripur, to map recharpeable sources amd guality of water at the source in
order to establish a robust database for planning and management purpoacs.
Once the yield of the DTW/SBDTW arrives to below 50% of the required yield,
attention shall be given to such wells and necessary rectificotion mensures like
redevelopment of wella to obtain required vield or an alternative arrangemernt may
be made.
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Chapter 5 — Water Quality Framework

The Water Quality Fremework outlines the stendards, monitoring mechanisms and msiiutional
responsibilities for ensuring safe and sustaimable drinking water in rurzl piped water supply
sysiems, [l aligns wilh Jal Jeevan Mission (JIM} and IS 10500:2012, o saleguand public healih and
engure compliance with environmental standards,

5.1 Objectives

¢ Ensure comtimwous supply of potable waler meeting IR10500; sapdards with its
upio date emendmesnts.

+ Establish a robust water quality monitoring system at source, treatment distribution
network and household levels.

¢ [rmplemeni preventive and corrective measures for contamination coatral,

+ Strenpthen institutional capacity and community participation in water quality
management.

5.1 Diistrict Technical Unit (DTU) responsibilities on Water Quality Surveillance (W{()S)
includes

# EBstablishing and Overseeing the District Water OQuality Surveillance (W0Q5)
gystem through WQMIS mader JIM-IMIS.
Implementing and enforeing NJIM-issued water quality protocols uniformly
across villages.
Transitioning to application based digital water guality reporting by feld
Administrative oversight of laboratories, including eccreditetion, staffing,
compliance, and quality assuranoce.
Capacity building for FTK users, operstory, VWSC members and Field Stuil
Ensuring availability of testing reagents equipment, consumabls: and
calibration materials,
Conducting water quality awareness proprammes and collaborating with
educational and technical institutions to promote water safety literacy.
Leveraging dighal daw for predictive end preventive water quality
manapgement and timely remedial actions.

YO WY ¥ ¥ ¥
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1. Water Quality Farameters and Siandards as per IS: 10,500: 2012

Table 2: Water Quality Monitering at State, Ddstrict, Sab-Divisional"WTF water quality

testing Iabs as per 15: 10500:2002
Bl No. Charscteristic Requirement | Permissible Test Result
(Acceptable Limit In the
it ) Absence of
Alermate
Soance
1. Color Hezen units, Max | 5 15
2. Odour, (Test cold and Agreeable Agreeahle
when
Heated and at several
dilations)
3. Taste (T'ast only after Agreeahle Agreeable
safety is established) .
4. pH, value 6.5-8.5 Mo relaxation
3. Turbidity, N'TU, Max 1 5
6. Total dissolved sclids, 500 2000
mg/l
1. Chipride (as CI), mg, 250 1000
Max
. Total 2000 a0
alkalinity(asCaC03),
mgfl, Max
9. Total hardness 200 600
(asCaC03), mg/l, Max _
10. Sulphate (as S04), mg/l, | 200 400
hax
11. Iron (as Fe), mg'l. Max | 1.0 Mo relaxation
1. Total arsenic (a3 As), 0.01 No relaxation
mg/l, Max
(in 'J'.mth}
13, Flooride (g5 F), mg/l, 1.0 1.5
Max
14. Mitratc{asNO3) mg/l, 45 Mo relaxation
Max
15, Free Regidual chiorine®, | 0.2 1
gL, Min,
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16. Total coli-form bacteria | Shall not be Shall nat be
detectable in detectable in
any 104} ml gample
100 ml zampls

17. E. coli or thermotolerant | Shall notbe | Shell not be

cob-fortn bacteria detectabls m Dietectable
any in100
100 mi sample | ml sample

53 Institutional Framework.
A, Water Cmality Management Unit under O/o Chisf Engineer, PWDND'WE), Governmerrs
of Tripura,
& Compogition:
1) Superimtending Engineer — Head of the Unit
11} Excoutive Engineer — 1Mo
(Water Cruality Monitoring)
1ii) Excoutive Engincer — 1Mo
(Water Crunlity Surveillance)
iv) Asnsistant Engineer — 1No
{(Water Quality Monitoring)
v) Aszistant Engmneer — [No
(Water Quality Surveillance)

= Fonction:

1)  Water Quality Moniloring.
a) Workowt systematic process of collecting, analyzing and

interpreting data on water quality parameters,
by Focuses on short-term and long-term assessment of wmer quality to

understand trends, identify polhrtion sources if any.
) ]tmnhumhmaulmmdrmu afturlﬂuud.unﬂ:ﬂkuf

A) Comtinuous and proactive process aimed at ensuring safe drinking
water by detecting risks and taking preventive actions.
b) Acts upon the fndings ol water quality data to protect publio health,

B. Water Testing Laboratory

= MNABL sccredited stete laboratory at state headquarters — 1No
= MABL sccredied disinict laboratory at all districts — E Nos
= MNABL recognized sub-divislonal/WTP laboratory — 12 Nes.
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5.4 Water Quality Monitoring Mechanismms.

A. Water Testing Frequency

Table 3: Parameters to be tested at sarface water sonrce.

Water
BOLTDE

Surface Water (Rivers and Stream/Cherma
Lake/Pond/Springs ate.)

Sampls
Testing at

Location

The location of sample collection shoulkl be the
intaloe point/ jack well

Purasieter

Chemical parameter:

Colour, Odour, pH, Turbidity, Total Dissolved Solid
(TDO8), Total Hardness, Total Alkalinity, Sulphate,
Chloride, Mitrate.

Block/sub-

level
labs

Demend Parameters:
Bio-chemical Oxygen Demand (BODY), Chemical
Dnoypen Demand (COD) - To

be decided by the SWEM.

District/Stat
labs

f]thﬂteghn-upﬁlﬁr.imrgmbmdmpnh
parsmeters ke Arsenic, Fluoride, Uraninm,
Pesticides, Poly Nuclear Aromatic Hydro Carbons
(PAHS) et

State level
Iabs

Frequency
=

a) 4 times | year.
b) At equal time nterveds.

€) The date of sample ahould be
spproximately same for a particular source so that
datn can be comparcd.

Table 4: Parameters to be tested at ground water source (Sampling Location )

SL
No.

Type

Groond Water Source

Bample Testinge at

1.

Location

At the outlet of pround water source, In

2,

Paramter

casc of direct pumping from source
Chemioal parameter:

pH, Turbadity, Total Dissolved Solid,
Total Hardnecss, Total Alkalimity, Nitrate,
Sulphate, Chloride

Block/sub-divisional
level lnbs

Other region-specific inorganic and
orgaiic perameters like arsenic,
Flooride, Urnndnm, Pesticides, PAHs elc

Stade level labs

Frequency

At least twice per ycar
(Interval shoukl be 6-months apart from
firat sampling).
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Table 5: Collection Point and parameters to be tested st WTPs

HL
Mao.

Locsition

At imlet
point/

At outlet
point

At imlet

point/
At outlet

At outict point

Nitrate,
Chemical:

Turbidity,
Tozal
Diganlved
Sokd,
Total
Hardness
Tetal
Alkalinity,
Chioride
and

sukphate

bAatal:

Bacteriological:

Feeal
ealiforms
Thermotalerant
colifivms  and
Total oo liforms,

at

Frequency
(Mini )

At least

onge  per
day

At least once
per week on a

particuler day

At least

once ]!Iﬂ:l'
day

Table 6. At Ground waier source and ontlet of OHT GLE

Owver head tank

Sampie

Tuﬂnl nt

T#e

At the suitable location at

the outlet of OHTAGLR,

before distribution

Chemical perameter:

pH, Turbidity, Total Dissolved Solid, Total
H.udnuu, Total Alkalinity, Witrate, Sulphate,

Block/sub-

diwisional level

Pﬂﬂﬂmﬂmﬂwmwm
parameters lke Arsemic, Fhuoride,

organic

Bacteriological Parameter
Thermotolerant coliforms, Total colitorms.

Frequetcy

Bacteriological Cherical At least torice per year

(Interval shoukl be 6-months apart from first

lewel 1abe

Fecal coliforms’

Sime level labs
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sampling) Free Residual Chlorine (FRC) Af
least omee per day if chlorination is practiced.

Tahle T: At Delivery Polnts (Househalds, Schoals, AWCs)

By Gram By PWD | Schools AWCs
MNVillage Department residential tap or mid-day
Commities  or | (Locationitobe | schools meal kitchen)
itsstanding- decided by (drinking water | Chemical:
committes PWD(DWS) m | tep or mid- day | Turbidity,
(Preferably one places where meal kitchen)
of the nearest chances of
and ane of the bacterial
fartheat contamination
delivery points | are high)
in the village)
parameter | Chemical: Bacteriological: | Chemical: Free Residual
Turbidity, Free Facal Turhidity, Free | Chilorine (FRC)
Reaidual coliforms/ Residual in casc of
Chlorine (FRC) | Thermotolerant | Chlorine (FRC) | chlorination is
In casc of coliforms, and | in casc of done.
chlorination is Total coliforms. | chlorination is
done. done. Bactericlogical:
Bacteriological: Bactericlogical: | Facal
Fecal Fecal coliforms/
coliforma’ coliforms/ Thermotolerant
Thermotoleramt Thermotolerant | coliforms, Total
califorms, Total coliforms, Total | coliforma (T
coliforms, If coliforms (if FRC absent)
chlorination is FRC absant)
not donc.
Frequency | Minimum two Minimum two | Minimum one Mininmm one
{Minimum) | samples per samples per samples per gamples per
momth month month month
Chenncal
analysis
through Field
test kits by FTK

55



Tripura Gazette, Extraordinary Issue, August 3, 2026 A. D.

Orperation amd Madnisnance Polley Telpura

B. Water Testing Protocols.

» Field Testing Kitsa (FTKs) for Gram Pancheyst/Villape Committes
{GE/VC/VWEL) level monitering.

=  Sub-Divisional laboratory — Sub-DNvisional Laboratory for confirming testing
of FTK resnlts and regular testing as per above water testing frequency o o yent
for 100% water sources/samples. The positivity tested samples will be referned
to the district laboratory immedigtely.

= District Laboratory — District Laboratories are respongible for testing at least
250 water sources/samplea per month (at least 3000 in & ycar) covering all
sourees randomly spread geographically including the positively tested samples
referred by the Sub-Division Laboratory.

= State Leboratory — The State lob will test ot leest 5% of the total drinking water
samplea acrosa all district lewel laboratories with random and uoniform
geographical spresd ncloding positively tested samples referred by District/
Sub-Dhivisional.

= 1S Mapping & Digital Reporting (JIM MIS Portal}

C. Corrective Action for Contaminsiion.

* Chemical contamination: Alternative weter sowrces, treatment/flter it like
Irom Removal Plant (JRF) as per recorded contamination in the State

¢ Bacierisl Contammeton: Chlonnabion for dismfecbon, commumity awareneas
campaigns. If required, altcrpsetive water supply arrangement shall be made.

s Trigger Action Plan for waterborne disease outbreaks.

Alternative Safc Water Supply Measures (Tankers, water pouch cte.)
Rapid Remediation Actions (super chlorination, source isolation).

5.6 Joint Action on Water Ouality Monitoring and Health Outcomes,

The responsibility of overall water quality monitoring and surveillance activities in the
Stete lies with the State Water and Sanitation Mission (SW3SM). Therefore, to achieve
better coordination in terms of data sharing between the PWD({D'WS) and Heakh & Family
Welfare Department, Government of Tripums, the following points are to be followed:

Awnreness about Citisen Corner are to be created smong District
Hespirel'Government Hespirels/Primary Health Comters/Asha Workers to coroelate
the waterborne disease burden, {f any, with the water quality report available at
Citizen Corner of JIM Dashboerd. The details of Water Quelity testing can be
accessed by any one Dby selecting their willage In the portal-
hitpa:Vejalshakti. gov. infjjmicitizencorner’villagenformel o aspa

The Department of Health and Family Welfare need to share about the outbreak of
waterborne diseases repularly with PWINDWS) at all levels for immediate actinn.
A common dashboard is alse required to be developed.
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Training and capacity building of women trained for testing water samples can be
undertaken to allow them to exchange the results of water quality test results and
correlate with waler-bome diseases. This nitiative will be monitorad ai DWSM
lewvel regularly.

To expand tesling capabilities, i & required to fbster collasborstions or
Mcmorandum of Understanding (MMolls) with labs cstablished under the
Departnent of Ilealth and Family Wellare for drinking water quality testing for
bacteriological paramcters. All such labs should be encouraged for on-boarding on
the JIM-WOMIS portal- for comprehensive monitoring.

The District Water and Senitation Mission (DWSM) should involve representatives
from the Department of Health & Family Welfare (District Level Officer) and lab
in<charge from district level laboratories as members of DWSM meetings for
sharing the outhreak of waterborne diseases, if any, and to take necessary remedial
actions promptly.
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Chapter 6: Financial Sustainability

Tt is essential to establish a sound financial management system to make fhe water supply
system financially viable. Cortrolling expenditure based on realistic budget eatimates and
increasing the income through regular cost recovery, pert of which, con also be met from other
povernment schemes, Central/ State Finance Commuission Gronts, es well as state programs
kaving water component mchided m it Wy the state. Follpwing may be congidered while
designimg the financial models:

6.1 Financial Budgeting:

1. Financinl budgeting of water supply schemes under the Jal Jeevan Mission (JJM) at the
GPVC/YVWEL level involves anticipating and allocating funds for regular capenses o ensure
the sustainability of water services. This s a simple documentation of expenditure items and
sources of reverue (GPYYVCVWSC own source funds, User Charges, Voluntery contributions,
Central and State FC Funds, Funds through comvergence etc.). Fizst the cxpenditure is
caleulated by considering all expenses such as payment to Electricity Bills, Manpower,
Purchases, Expenses on Repair and Meintenance of Components ete. An indicative format for
Anmual Budget on Management und O&M of PWSS.

Table Mo 8: Format for Annual Budget on Manngement and OdcM of PWSS

(Expenses)
Name of GPACIVWSLC: Year:
Name of Bloek:
Name of District:
ﬁ Annual :E
A Expenditure
Al Salaries & Wagea/lncentives
Pump Operators, Valve Operators, Contract
1 Labour, Bill Collector, Others (Use a separate
sheet to provide details)
Sub Total Al
A2 Electricity Payments
i) Miniroum Demand Charge
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i} Consumption Charge

ii1) Tax

Purchises

Pipe and related materials for repairs including
other

Blm:lﬂni Powrder snd Cotisurmables

Tools

Siabionery

Water Testing Charpes

Connections

Other

Sub Total A3

Labour/Vendor/MNal Jal Mitra charges for Repairs,
Maintenance Works

Bepeir of Pipes’ Leaks

Repair of Valves

Repairs of Chlorinator

Elegtrical Ropeirs

Eepairs of Machinery

Cleaning of OHT/UG Sump/GL Sump

Civil Works (SouresQOHT/ UG Sump/GL Sump’
Orthers)

B ad e fn | e | s | — t A A [T . i
Lad

Crther

Sub Total Ad

P:h-
L

Administrative & Miscellaneous Expenses

Travel & Convevance

Customer Seryvices

Stationery & Other Consumables
Mutigp

U | b | —

Locel Traimings to Operators, VWSC Members
[= ="

IEC — Awareness Generating Activities

Uther incidental expenses

- RES AR

Mizcellaneos

| Bub Total for A5

TutlIE:I_l'ﬂmn Alto AS
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Table Ne 2: Format for Annual Budget oo Management and O&M of P'WSS

(Income)
Name of GP/YVOVWEL: Yeur:
Name of Block:
Nume of District:
j Anmual L
1 Domestic Connections

2 MWon-Domesticd Commencial Cormeotions

mhrlmmug.{hmmmim
3 Institinions

Table No 10: Format for Annusl Budget on Mansgenent and O&M of FWES

(SorplnsDefickt)
Name of GPNVWVC/YWEC; Year:
Name of Block:
Name of District:
=
1 Total Staff Costa

2 Total Maimtenance Closts

3 Estimated Income from Water Revennes

Total Scrphos/Debcit

Expected expenses include:
i) Routine Maintenance Costs: Expenses for regular upkeep, such s cleaning, minor

repairs, and replacement of small components.

60



Tripura Gazette, Extraordinary Issue, August 3, 2026 A. D.

Diperation amd Maintsnanes Palley Tripors

i} Periodic Maintenanece Costs: Costs for scheduled major repairs or replacements
that occur kss froquently, suoch as pump overhenls or pipe replacements and other
infrastructure,

iil) Operational Costs: Daily operational expenses like electricity/diesel for pumps,
wiater iresiment chemicals stafl salaries and administrative cost.

iv.}; Emergency Fand: A rescrve for unforeseen breakdowns or natural calamitics that
impact the water supply infrastructure.

v.)  Capacity Building; Awareness, Traming and skill development for local operators

vi) Capital Depreciation: Long term replacement costs for ageing infrastructure.

6.1.1 To budpet for O&M, the following should be considered:

L} Assess the lifespan and mainienance schedule of all cormponents.

i) Estimate annual consumption of wtilities and materials.

i) Calculate human power cosis based on required personne] and wages.

iv.) Set aside a contingency fund for emergencies.

w.} Consider inflation and price incresses for consummables :and services.
(State Budgetary Provisions) to ensure a steedy flow of funds,

vii)  Monitor and review the budget periodically to adjust as needed.

6.1 Capital Expenditure Required for existing Water Supply Schemes: Fund for
comstruction of replacement of DTW, replacement of package type [RP wnd any other major
component of the PWSS may be obtamed trom the State Government. Im this regard
GP/VE/VWSC on receipt of technical vetting from DIU shell submit to the SWEM duly
recommended by the DWSM for placement of fund.

6.3 Enerpy Charges: Consider strategies 10 lower entrgy expenses, as these represent a
significant portion of the Operation & Maintenance costs for water supply schemes. Based on
the field experience, ensrgy charpss account for approximately 35-45% of the total O&M cost.
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Streamlining the tariff strocture for water service delivery can significantly reduce the ccononnic
borden on GRAYOYWWSEC, enhancing the sustainahility of these essential schemzs.

6.4 Coovergence of Schemes: To ensure 8 robust fimancial foundation for the Operation &
Mamtenance of tural drinking water schemes, States should actively pursue the integration of
funds from a mublitode of existing governmentel initietives. This approach, known as the
comvergence of schemes, volves lapping into fnancial resources allocaled by various
DrDETEmS,

The activity/fund convergence strategy shell include, but not be limited to, the following to
improve the mastminahilicy of Rural Weter Supply System:

i.} Swaech Hharat Mision Crameen (G} Grey Waler managerent Socek  pits
(Individual/Community), Iodividoal Kitchen Garden, Waste Stabilization Ponds ctc.

iL} Finance Commission Grants (15" & 16" FC Grants): Greywater Management,
Drainage Systemns

i) Vikaif Bharat- Guaraniee for Rozgar and Ajeevika Misien (Grameen) Act 2025 (VB-
G RAM G): Construction of Recharge Structures, Check Dams, Percolation Tanlkes, Desilting
of Water Bodies, Water Comservation Works in identified blocks. As per the Ministry of Rural
Development Gaeetle Notificalion Ne. 8.0.4288(E), published in the Exira Ordinary Issue of
Governmem of India, New Delhi dated 23/09/2025 smending sehedule (i), Para 4(2) of the
MCGIWREGA ACT, 20035, a minimom- share of expenditure on weater related worles shall be
prioritizad in around water aasesament unita (hlocks) based on their ground water statag, 65%
1 over exploited and critical Blocks, 40% in semi eritical blocks and 3006 in safe blocks theteby
directing recharge and conservation strengthening long-term sustainability of drinking water
sources under JTML

w.) Integrated Watershed Management: Watershed Management/BRWH/ Artificizl Recharge,
Creation/ Augmentation of Water Bodies eic.

v,) Rashiriya Krishi Vikas Yojana (REVY): Watershed Related works

vi) WDC-PMESY 2. : As per recommendetions of Wit Aayvog 2018, the rejuvenation of
Spring shed has been incorporated as & new activity.
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6.5 Incentive Fund: The Gram PanchayatsVillage Committee ars eligible to receive the

incentive when the scheme bas boen succesafully managed for & year ensuring that every roml

household coversd under the scheme receives water n adequate quantity of preseribed quality

on regular basis and water tariff for OdtM has been repularly collected. SWSM mey develop

larigible and wansparent criteria for providiog this fund which i5 mweanl W ebcourage

sustainability of water supply sysicm and O&M by Gram PanchayatVillage Committes. The

incentive fund will be provided out of the fund available with the State under JIM (Centre and

State matching share) in the prevailing funding pattern under Support and Water Quality

Monitoring & Surveillance Fands (WOQMBS) as per guidelines and this must be a pan of Anmoal

Action Plan and CIRF.

Furthermore, 1o attract the community towards their involvement in O&M of FWSS & Social

Responsibility Award is alse proposed under JM support activities for successful

GPAYCVWSC in the Siate. State shall design a suitzblec financial incentive mechanism. This

shonld include:

# Service based incentive for Water Quality Teating.

» Facilitation of Service Delivery Charge Collection.

= Bupport for Minor D&M Activities.

= Functionality of Water Supply System, Water Cuality Complisnce and Comominity
Participation.

Key Performance Indicators:

Benchmarking of GP/VC/AVWSC and PWINDWS) shall be undertaken across the following

kcy dimensiona. The table indicates the yearly key porformance of water supply systems.

8L | Indicative Benchmarking | Basic Level Improvement Advanced
NO Indicators Level Level
1 ﬁ'ﬂﬂﬂl::l.ll.g: of NRW or =25% 15 to 25% <15%
Unaccounted for Waler
(UFw)
2 | Metering Covempgs <25% 25 o 50%% =50%
3 | Service Disruption (days of =3 dayw 1-3 days <1 day
i ion month
4 | Water Quality Compliance <97% 97 to 99% >99%
(56)*
5 | Encrgy Use (Kwh/m®) >0.75 0.55-0.75 =55

63



Tripura Gazette, Extraordinary Issue, August 3, 2026 A. D.

Dperatisn and Matiananes: Pelley Tripora

6 | Number of Leakages in | >1 per month Onee in three Onee in 6
sérvice oo tiths Months

7 | Finaneial Efficiency (Cost =304 30-50% =50%
Recovery)

£ | Grievance Redressal (Tum- =3 days <3days <] day

*Frec residoal chlorine

6.6 Training an acconnting and fnancinl mansgement
A foundation training progriomme in revenue and expense statement preparation for piped
water operations for GPYCYWSC should be conducted so that they bave an appreciation
of differert cost components in the preacot and fiture, Sech a training programme woold
help them create budgets regarding the waler supply on an anroal basis,
A training module on the key recommendations of the 15%16® FC grant-in-aid and VB-G
RAM G must be included in the training module of O&M of rural piped water systems for
the training of functionaries to orient them on the reeeipt and utilization of funds.

6.7 Extablish clarity on fimanelng sources and processes.

# The stete’s budpet needs to have a specific budget line Hem that covers all the
shortfalls in the systen costs that commot be covered by sources such a8 user fee collaction
or central governmen: grarts, such as those from the 16® Finance Commisaion

s Most of the drinking waier supply sources/schemes arc based on pround water
extraction through installstion of DTW/SBDTW. Remaining areas are coversd by Surfice
Waier Treatmem: Plant (SWTP) and Innovative Schemes based on river and stream/cherra
ete. However, Surfice Water Treatment Plant (SWTP) meluding infrastrocture of Intake
and Treatmem: Plant to Service OHT shall be managed with O&M by the PWD{D'WS) as
Crut-Village infrastruciure. Besides Innovative Schemes recorded as Ont-Village
mfrastrocture shall also be managed with O&M by the PWD{D'WE). The Imnovative
Bchemes recorded as In-Village infrastructere shall be mamaged with O&M by the
GP/VOCNVWEC and considering the higher cost involvement on sccount of O&M of such
schemes, ten percent (10%%) of total O&M cost allotted to PRI bodies may be apportioned
Enmlh:wullhkimduudﬂlﬁ“FimﬂaMHahnulﬁnuypumﬂ{Mﬂ
Tund shall be utilized by the GPWVCs considering all the aspects of population density and
spread of distribution system etc. in an equitable fund distribution relying on the following
weight-based method.
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Accordingly, a maintenancs fetor calculation of wedgbt-based distribution of fund
iz made s follows:
i Wp (Weight for Population) = 40% (0.40),
il.  Wd (Weight for Pipeline length) = 60% (0.60).
Accordingly, model calculation for allocation of fund based on maimenance

Total population of 1192 GPaVCs in Tripura = A (in mumber)
Total pipeline length in 1193 GPs/VCs in Tripura = B (in nxeter)
iii.  Total populstion covered by ‘X' GP/VO/VWSO =  (in number)
fv. Total pipeline length in *X* GE/V/VWSC = D (in meter)
Hence, normalized values:
Normalized population=C/A=E
Normalized pipeline length = VB = F
Mainternanee fctor ={04 x E)+ (0.6 xF) =0
Allocation of fund to "X GPVVO/VWEC=Gx M
M = Maintensmwes Fumd Le. 90% of total Maintensnee Fund.
Likewise, allecation of fund meay be arrived at for 1193 GPa™Ca of the State.

& CGap funding beyond the collection of user charges (fixed charge) shall be met op
at this stage with the niibization of Tied Grant of 16 FC (50% of the basic component),
detailed guidelines on the expenditure of 50% of the 16th FC Ticd Grant for O&M of Rursl
Water Supply System shell be issued in favour of PRISVCs by the RD Penchayat
Department, Governmemnt of Tripora.

® Fund allocation under the 16th FC must be linked to the collection of water tariff
and other charges levied by the GPYVC/VWSC,

s GP/YOSAYWSC should be cocouraged to croatc a corpus account in the bamk i
addition to the Q&M account. Any buodget surplus generated in 2 year should be credited
to the ¢orpus sccount. The interest earned on this account can be utilized for mesting major
repair expenses. A8 a thumb rule GEVO/VWSEC ghould be ghle to generate sarplus
equivalent to FC gramt so that the corpus fiind will be large enongh o meet any major repaic
and replecement costs. This will reduce the burden on the government as well as help
GPVCNWEC replace infrastructure in time.

F: e

1
F-I

65



Tripura Gazette, Extraordinary Issue, August 3, 2026 A. D.

Qperstion and Malntsaance Palcy Tripura

* At the state level, and impormantly at the block level, there necds to be a clear
process for claiming and settling third-party claims for damage fo the rural piped water
assets (for exaomle, damage to pipelines by new road, drain construction end cable laying
etc).

&8 New Comnncctions: Proposal o ssusnce of new water supply connection, by the

GPYOYWEL, o variows type of consumers including households, sommerciel entities,
&nd imstitutional users shall be technicelly vetted by the respective Executive Enginoer,
DWS Division in repard w the approval of the feasihility assessmert of such new
gomection, The Execnive BEngineer, DWS Dhvizion, PWINDWE) i3 responsible for
osteblishing the procodures for issuing new wator conneotions to various [ype of consumoers.
This inwvolves standardizing the siees of femule comnections and determining one-Time
scrvice comnection fecs/ Application Fees to be deposited in favour the GF/YVC/VWSEC. New
Connection charges (o be incorred for mstallation of ferrule, service pipeline, stopoock etc.
on actusl basis on receipt of the demeand from the GPYYCAYWSC, With the provision of
FHTCs, additional greyvwater will be generated ot housshobd level which will need treatment
before it can be otilized for agriculture and non-potable uses. In many areas, the treated
greywater can be a reasonable source of revenue for the GP/VC/VWSC, which can be
Other alternatives that Gram Panchayats/Village Conmittses could explore include seeking
donezions from philemhropists end okbtaining support threugh Corporete  Social
Responalbility (CSR) indtiatives.

To oblain new FITTC, consurmers ahall approach on the Bosiness Mevigation bar of the Web
Portal of PWD (D'WS): https://dwes irpura.govin for the following:
Submission of Application.

Payment of Application Fee,

Track Siatus of Application

Tarif

E-payment of Bills.

Crievance Redressal Syster

® A pp TP
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Table No 11: Time frame for obiaining new water connection:

TAT
Eit List of Services | Designated Officer Around Total | Remarks
Time) in
Days
(1) (2) (3) (4) (5) 5)
Obtaining | ) GE/VE 02
Water - -
) Connection, b) Assistant Engineer 06
) ; WIHIE ¢) Junior Engineer 08 Respective
faagibls d) Executive Engineer 0z a1 SLA hhl
Certificate fir | e) Superintending o1 Days “ahh': l=| -
Noo-svailability | Engineer Kk
5 | ofwater supply | f) Chief Engincer 01
technically not Qecretary 01
feasible =

Table No 12: Service Level Agreement (SLA) for Supplying Drinking Water to
Domestic, Commercial & Indusirial Esiablishmends.

Level

| Designation

Actions

OPVC

1. Forward to Assistant Eagincor

1

Assistant Engineer

1. Forward to Junior Engineer

Junmior Engineer

1. Check Feasibility

2. Make Estimate

3. Upload Required Documenis

4. Forward to Assistant Engineer
5, Confirmation of rectification,

if any and submission of

complinhcs rePort 10 Asgistant
Engineer

SLA Days |
>
2
8

1. Accept/Reject Feasibility
Report and Estimate,

2. Send back to Junior Engineer,
if reotifications required.

3. Forward to Excoutive

Fingircer

1. Approve Commection.
2 B?-dbu-ktuﬁ.niutmt
Enginecer

L. Update Commection Date
2. Diegpose and Closs
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6.9 Financial Audits: The Audit of the accouns of the funds of a OP/VC shall be cerried ot by
the Authorities including the fllowing:

i.
i
fii.

Directorate of Aundit, Finance Department, Government of Tripura,

The Principal Accountant General (Andity, Tripura

Audit under specific order of the Govemnment of Tripura or Government of [ndia, as
and whea required

6.9.1 Financial Mansgement -

The financial management aspects for fimctioning of PWSES and effective O&M approach
fiorm & critical interface on the part of the concerned GP/VOVWSEC, The VWEC will be
respongible for creating and maintaining a register for all financial trangactions, including
commmunity contributions, O&M costa, Water Terill Collections and incentives received.
They ghall open 2nd operate & dedicated bank account for these purposes.

5.9.1.1 Hevenoe Sonrces:

User Charges: Regular tariff collection from Rural Households, Commercial
Comections and obers oo water consumption
Service commection fee: Ome time service commection fees/Application fees
sollection for providing new FHTCs.
Government Grants and Subsidies: Central and State Covernment Funding to
support Od&M expenses,
i. Ceoiral Finance Commission (CFC) Grants (Tied Grant Fund).
ii. State Fmance Commission {SFC) Granta, Performance and Development
Fuonds.
fdi. Own Source Revenves, and other permissible funding rewenues of
GP/VOIVWEC.
iv. Mantenancs Fund/Crant issued by State Governmed,
ither Revenuwes of GEVCAYWEC: Other permissible Owr Source Bovenues.
Community Contribetions: Local community mvelvement through funds and
labour.
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= Corporaie soeial responsibility (CSR): Support from private companies under CSR.
inftiatives.

6.9.2 User Charges and other Fund Flow Mechanism:

1, The responsibility of management of a water supply scheme is bestowed on the
concerned VWEC and the overall resporaibility lies with the concerned GP/VC

2. For each Bnaneial vear the anmual plan shall be prepared to meet the probable O&M

expenditures and the same will be compared with the probable collection of water tariff
to evaluate any gap in managing the scherne. Finally, the proposal on such gap funding
ghall be prepared and submitted to the RD Panchayat Department through the respective
GP/VC/VWSC, for facilitating the release of fund from the Tied Grant Fund of the 16
FC to regpective GE/VC/VWSC. Similarly, 16® FC Tied Grant releasad in favour of
Zilla Parishad and Panchaynst Samity/ Block Advisory Commitiee may also be utilized
for financial sppport for O&M. Cost of repairing of demaged pipeline,
clectromechanical insiallations cic. caused due to natural calamitics, neocssary fund
from Dizaster Relief funds shall be otilized.
Depending on the size of GP/VC/VWSL, number of beneficiary households and
cupenditure involved for O&M purposcs, the rate for monthly user chargcs shall be
evaluated for efficient mansgement of PW35. GP/VC/VWSC shall decide and teke
suitable measures gradually for recovery of user charges, which may inchude Fixed
charges, Cotsutaption based charges, Operation & Maintenence (O&M) recovery
charges. This will ensble the GP/VC/VWSC to meke a firm bese for financial
susiainability of piped waler supply schemes in pesr future,

3. However, the GE/VCAYWSC may adopt collection of monthly water users charge as
per nolification no. Fé (21/ CE/ DWS/ EE2011 dated 17% May 2014 af the Deputy
Secretary PWD (DWE) Govt. of Tripura and other charges (Table -13) or any further
order in this regard, issued time to time by the PWD({DWE), Government of Tripura.
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Tabile 13: Ratc of charges for differeni type of water supply connections:

Bl Na.

Tiem

Rate

1

Whater user charges for individual domestio
comnection in Rural Arcas.

Rs. 25/~ per month.

Water user charges for commencial conmection.

Ra. 300/- per morith.

Charges for regularization of  exigling
unauthorized connections (FHTCs).

Rs, 1000/- per connection,

Charpea for Service connection (FH1Cs) foa

Caomnection {FHTC) for Domestle Purpose.
{Refundable)

Rs. 500/- per connection.

]|

Connection {FHTC) for Non-Domestic Purpose

Rs. 2000/~ per commection

1ii

Water Service Conngction (FHTC) Fee

To be worked out towards
actual cost for laying
pipeling’ laboygr and

material charges

v

FHTC Reconnection Charge

Es. Z00/- per connection.

4. (hther Government Grants end Subsidies 1.e. State Finance Commission Gramts, GEAVE
Own Resource Fund, Stote Fuond, Community Cortributions and Corporate Social
Razpongibility, if any received will also support 1o incur managentant and O8M of Hural
Water Supply Syatem.

5. The GPAVO/VWEL 18 not amthornzed to collect water user charpes lower than the amount
bxed by the CGovernimend from Gme o bme. However GPYVOVWEC may decide and
collect higher smount of water tarifT depending on type of use and quantity of waler
required for & particulas household and commercial purposes.

6.93 Convergemce of Fund for sostsimshility of weter sonrces and greywater
managements -
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GPVONYWSC shall utilize the fund under VB-G RAM G, SBMG, Integrated Watershed
Management Programme (IWMP), Rashiriya Krishi Vikes Yojann (REVY), WIDH-
PMKSY 2.0 and other appropriate funds for the following purposes;

694
1

» Recherge of Traditional Weter Bodies, Public and Private Borewells.

+ Constroction of Soak Pit, Drains and Greywater Treatmemn: onits at houschold and
community level.
Operational aspects of fund collection and management by the GPVC/VWSC
To enmure effective managing the Water Supply Schemes, each beneficiary household,
conmmercial entity ete. shall deposit the water tarill, in advance, to the Tressurer in the
office of the GP/VU/VWEC, within first 7-10 days of every month, For such receipt of
water terifl, either one formel receipt should be issved or the same should be recorded
in the teriff collection register maintained by the VWEC. The responsibility for such
tarilf collection in the office and maintaining of sccount will remnin bestowed on the
Treasurer of the VWSC. In exceptional circumstances, VWSC may authorize any
trustworthy person to collect water tarifl who in tum within 48 hours of such collection
shall depoait the amount collected to the Treasrer without fail.
For any delived or aorear receipt of witer tariff, the decizion of the GP/VC VWSO will
remain final. In case of non-receipt of the waler tariff from any household/commercial
entity etc. for three or more months, necessary punitive action might be initisted.
Howewver, the household water tap connection cannot be discomtimizd umder amy
circumstances with due consideration of the importance of JTM Mandaie, In case of
oon-clearnnce of the late feo/penally mposed by GIYVYVC/Y'WEC including weier tariff
on sny defbulier householdicommercial entity ete., concerned GP/VC/VWEC &t the
initial stage, have the right to take action like temporary discontinuation of other
benefits by the respective GP/VEVWEC and GPYVONYWEBLE shall not be held
responsibie for any loss or inconvenience cassed to the owner or occupier of house.
The fund collected in the office of the GB/YVC/VWSC by the Treasurer in the form of
water tariff mmst be deposited in the bank account within maximum 48 hours after
collection. In the later course of time, a system of bank collection may be initisted for
collection of momhly water tariff from usera.
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The Secretary of the GPYVOYWEC muy keep Rs, 1000.00 in hand to meet the daily or
any cmergeney nesd of O&M mctivitics and 10 be recouped after capenditure and
submizsion of accounts to the GP/VC/VWSC,

The Treasurer shall prepare a monthly report focusing on opening balance, tariff collection
and expenditure details for the VWSC and these reporiz shall eventuslly be placed in the
next meeting of the VWSO for discossion and taking up any follow up actions. Any
recessary additions or allerations into the rules or provizions for water tari{T collection and
other financial managemem issues may be ratifisd in the next general meeting of
GPVC/VWSC,

The respective Executive Engineer, PWD{DWS) mav enpapge the Departmental Accounts
Officer for mspection of the sysiem of financial managemernt and jis status.

The GP/VC/VWSC shall prioritize the payment of monthly electricity bill and the salary
for the scheme caretaker/pump operator engaged for the O&M of the Scheme.

All defunet and not in use sources shall be removed from electrical connection at the
earliedl,

The concermed PWIND'WS) Officinl may initiate amy necessary action based om the
monthly report submitted by the GPYCAWEC,

10 Revenne collected for providing household service connection and water charges shall not

be used for the purpose other than Operation & Maintetane e and renswal of water supply
srhemes m the GP/VC/VWSC

11 A formal Agreement signed by the applicant and GPAVOCAVWSC shall be prepared for

obtaining FHTC connection and & copy of each agreement and By-Laws shall be given to
the arplicant.

12 Supply of water in the following places shall he classified as non-domestic ie. commercial

irrespective of the fct that building is used for the purpose or nod.
i  Small business-like Village RestaurantaTea Stalls or similar.
L Guovernment o Private Institutions.
fii THome based Cottage Industries.
iv. Compunity Programme/Marriage Hall.
v. Building Construction.
vi Any other mechanical purpose —not meant for drinking watber.
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vih Onher then domesiic purpose,

16 The Supply of water to temples, mosgues and churches shall be only for drinking purposes
end shall be classified as domestic,

17 The diameter and the character of the service connection pipes and the number, siTs and
ind of stop cock or tap, shall in each case be determined by the GPVC/VWSEC having
regard 1o the pressure available st the “Offtake™ point sl the main. The standard service
commection shall be 15mm (Halfl Inch) serviee pipe with 10mm (3/8 [nch) ferrule.

I8 Allthe fittings ete. of o housa service connection shall be so fixed within the parview of the
GPAVONVWAL cesy eccess and the owner or cocupicr of the house shall afford all focilities
for easy inspection by the GP/VC/VWEC or PWD (DWSE). If any resistance iz offered, the
mupply is liable 1 be disconnected.

19 The GP/VC/VWSC reserve the right to ot off after giving 7 Days” notice, any supply
granted for domestic or non-domestic purposes, if there s aoy scarcity of water &t the source.
In such cases, the GP/VC/VWSC shall not be liable for any loss to the consumer, but the
deposit shall be released if 50 requested.

20 The GP/YC/VWSC reserves fo himself the right to cutoff after giving 24 hours® notice any
supply granted [or domeslic or nop-domestic purpose in case of repair works.

21 A reconnection as specified in will be charped for reconnection in case the supply of waler
is cut off for the reason specified clscwhere in the Q&M Policy.

.10 The PWINDWE) shall prepare detailed cost estimates for O&M activities of PWSS, as
per requirement of GPAVC/VWSC and ensure timely submisgion of estimates for necessary
administrative and technical sanction by the competent authority of PRI body.

6.11 The Dvistrict Techmical Unit (DTL) including entire set up of FWD{DWS) & district level
and sub-divisional level will act s the techmical arm of DWSM, providing expert inputs for
plooning, moplementation operstion and sustmmability of Rural Water Supply Schomes
inchading preparation of estimades end supervision of works as per guideline of JJM 2.0

§.12 An indicative cost of different O&M Dems for different types of FWSS are produced in
the Annexure | This may bhe utilized in preparation of Annual Budpet on Management and
O&M of PWES. lems not covered under Annexure T or variation in price happens to be of
absohate necessary shall be preparad by the PWDHIYWE}.
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Chapter 7: Human Resources and Skilling

7.1 Objective:
The development and empowerment of human resources are critical components in the
successfil Operation & Maimenance (O&M) of water supply schemes. Skilled human
resources for the Operstion & Maintenance (O&M) of Rural Piped Water Supply Systems
play a pivotal role in ensuring the fUunctionality and sustainability of thess systems. It aims
to build local capacity, provide sustainable employment opportunities, end enhance service
delivery etficiency.

7.2 Scope:

This policy applies to all personnel engaged in the (&M of Rural Water Supply Systems
inchading: -

+ Gram Panchayat/Village Committee & Papchavat Raj Institution (PRI) officials.

= Village Waiter & Sanitation Committee (VWSBL)

s Pump Operators, Wal Jal Mitras, Plombers, Electricians, Chemists, Microblologista.

= For field-level surveillance mechanisms through commmmity institutions, women-
Ied Self Help Groupa (SHGs) shall be organized as Sujalam Shakil groups io cach
GPAYVCAVWSLE, which will support the OFYVC/YWSC in roctine water quality
menitoring, community awareness, water tarfl collection end coordination for
remexdial actions.

7.3 Skilling Strategy:

< & B g

4

Crovernment supported akiliing programs under Jul Jeevan Mission (1IM), Nal fal
Mitra Programme {NIMF), NRLM and skill [ndia programme.
Collaboration with ITT"s, polytechnics and S[PARD for technical trainings.
On-the-job training and mentoring by experienced technicians.

Exposure visits to well-functioning water supply schemes for best practice learning.
Incentivizing local youth andfor SHGs for skill acquisition through stipend bhased
apprenticeships.

To streagthen technical capacity at the community level, one to two members of cach
Sujalam Shekii groop shall undergo structured training leading to certification undex
NSQF Level-1 in basic water guality monitoring and surveillance. The training
programmes shall melede: use of Field Test Kits (FTEs); undersianding ol basic
water quality parameters and contamination risks, safe sampling practices, residusl
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chlorine monttoring and disinfection ewarensss and digital reporting through the
Sujal Gaon Utility App.

7.4 Employment and Incentive Policy

i,

i,

Priority hiring of Local Workforce — Preference will be given to local skilled workers
to ensure mustainability and reduce migration.

Performanee Based [noemives — Operators and field workers demonsireting efficiency
will receive performance awand.

Women Participation — Encourage women's involvement in water quality testing, tanifl
collection and grisvence redressal through SHGs and PRI empowerment programs.

7.5 Toolkits and Resources

1

i1

Provide Nel Jal Mitras and pump operator with cssential toolkits and resources required
for Ou&M activilics.

Develop easy-to-undersiand mamuals and SOPs (Standard Operating Procedures) for
refierence.

A comprehensive job description database including operston of pomp and back
washing of IRP during normal supply hours and run recovery period on daily basis.

7.6 Monitoring & Evalustion

Annuel Skill Assessment & Refresher Training to ensure updsted technical knowledge.
Social audits for transparency in O8M activitics.

Performance Tracking System will key indicators lke pptime of waier supply,
breakdown responee time and community feedback,

Helpline & Grovanes Redreasal Mechenism to address operabional 1zmes effciently.
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Chapter 8: Capacity Building and Community Engagement

8.1 Ohjective
This policy aims to strengthen the capacity of stekebolders amd promote Community
engagement in the Operation & Maintenance (O&M) of Rural Piped Water Supply
Sysiems. Tt focuses on skill development, participatery governance, and sustainable service
delivery by involving Gram Panchayats (GPs) and Village Committess (VCe)' Village
Water & Sanitation Committee (V' WSCs) and Local Communities.

B2 Seope
This policy applies to:

» Rreprescotatives of GOV WRD
Pump Operetors, Nal Jel Mitre (MM}, IT] trained electricians, phunber and village level
women SHG for traiming of wader testing tirough TR,

s Local youth, school students and community members.

» PWD (D'WS) Engincers at State and Districta/Sub-Divisional levels.

Table - 14
Training Target Group | Training Mode Frequency | Implementing
Maodule Agency
Pump Operativn | Pump Clagwrooin and Yeurly FWD (DWS), [5As
& Minor | Operators Hands on practical
[ Pipeline Plumbers, Classroom  and | Yeerly PWD (DWS), ISAs
Maintcnanos NIMs Field
and Lesk Dicomstration
Detection
Electricel Panel | Electricians, | Claszroom and On | Yearhy PWD (DWE), [SAs
& Motor Pump gite Technical
Maintenance Crperators, Training
MNLM3
Water Cruality | VWS, Laborstory based | Half Yearly | PWD (DWS) [SAs
Testing and | SHGs, 5 | training
Chlorination waomen
groups
Temiff Collection | GR/VC/VWS | Workshop & | Yearly PWD (DWE), LR,
4 Financial | C/SHGs Diigital Training {Panchayat) [SAs
Maragemets
[ Community GPF/VC/YWS | Infcractive Yearly I5As
Awereneas & | O8HGs Hoysions
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Grievance

Redressal

Disaster GEVCAVWS | Claswoom, Mock | Yearly FWD DWS), |

Managemert C/SHGs drills Diswict  Disaster
Managennem
Ciroup, ISAs

8.3 Capacity Building Strategy

The DTU will assess District hevel sl gaps in Roral Water Supply operations and
Coordinete with Skill Development Mission, 1TIs and Training institutions to design end
implemern: training programmea like Nal Jal Mitre for multiskilling. The DTL may alsc
conduoct District level technical trainings, workshops, and refresher programmes to enhance

£.3.1 Reltesher Training for Skill Development will be conducted for all key
stakeholders involved in the O&M of the Water Supply System.

8.3.2. Kmowledge Sharing & Best Practices.
L Exposure visits to well managed water supply schemies.
ii. Workshops & Seminars at the blockS district level to exchange experience.
iii Digital trainicg modules & toolkits for casy reference by GP/VC/VWSC members,

£.3.3, Instiutional Strengthening
i. Strengthening GP/VCYWSC by formalizing their roles and responsibilities.
iL Developing Standard Operating Procedures (S0OP) for roctine O&M activiiles.
iil. Encouraging women led SHGs to take up wealer lanill collection and grievence handling.

8.4 Community Enpagement Sirategy
4.1 Awareness & Panticipation Programs

Table - 15
Activity Target Groups Mode of Frequency
Engagement
Wiaier Dinlogues General Public Community meetmg | Quarterly
Wall paintings & | Houscholds, Visual Omgoing
IEC matcrials Schools, Public | Communication
Institutions,

Markets.
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Water user | Households, SH(Gs, | Street plays, rallies Half vearly
AWATETEES Schonols

ol ol o - s -

Radic & Social | General public Drigital platforms, | Regular

| media outreach ~ local FM ~

School awareness | Studems & | Workshop Yearly
prOgTams Teachera

842 Community Ownership & Social Audits
i. Formation of an active group in VWSC: Households connected to the piped water
supply system will be encouraged to form the groups for feedback snd local probiem
solving through Jal Seva Asnkalan module imegrated with e-Swaraj Portal.
il. Regular Social Audits:
s Conduct guarterly audiis to assess service quality, fund, ulilization and community
EriEvances,
= Ensure transparency by displaying taciff collection records and O&M expenditures
publicly,
il Tncentive for Community perticipation a8 in Chepter 6, Joventive Fund Para,

B.5 Sustainability Measures

E.5.1 Financial Sustainability
= Ensuring regnlar tarifl collection by GPAWGVWSC.
s Intreducing water meters bo improve revenoe colleciion and wasiage of waler.

.52 Technical Sustainability

s Maintaining a store of gpare parts for quick repairs at GP/VC/VWSC.

# FEstablishing service contracts with Irained local NIM&ITI trained
plurmbers/electricians to reduce downtime,

» Lming remoole monitoring systema for tacking pump periormed, regular back washing
of Iron Removal Plants (1RP's) and waler quakbity.

8.6 Monitoring & Evalustion (M&K)

i Monthly Progress Reports: GP/VC/VWSC to submit O&M stetus reports to the
Assistant Engineer, DW3S- Sub- Division.

i Quarterly Commumity Review Meetings: o Discuss service guality, compluints amd
improvement.

i Annual Impact Assessment: conducted by DWSM to measure improvements in secvice
delivery, water quality and finencial sustainability.
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Chapter 9 : Asset and Inventory Management
Asset and Ioventory Management is a critice]l component of operationel efficiency and
sustamability in water supply schemes at all admmmistrative levels. Bffective management
enmures thal assets are properly accounted for, maintained, and replaced, when necesaary, while
mventory levels are optimized to meet demand without excess. Asset and Imventory
Mansgement shall be done at all levels starting from GP/VC/YVWSCe to State Level. This
section outlines the essential practices and strstegies for robust asset and inventory

menagement, from the ereation of detadled ssset registries to the implementation of water
safiety plans at the local level Following points may be given due diligence while framing
Aagset and Inventory Manegement Plan'Guidelines under O&M policy.

1)

2)

MNeed of Asact Manapgemeni: Degradation of any water supply mfrastructure is natural
and inevitable process which affects quality and reliability of services as well as
mereaies the aperational sosis and sapital investrments.
Why Asset Muanagement: Good assel memagement incorporates the best practices of
meintemence and operation of various asscia integral to water sopply syscm et
minimum cost and regular upkeep of assets which sre varied in terms of age, condition,
location{ubove/vnder) mnd criticality,
Mapping of Assets: JTM Mandates g shift to Digital Governance for ereation and use
of digital twins for the Schemes. All information related to Scheme Assets, Predictive
Diingnostics, Lifecyels Planming and improved operational efficiency will be recorded
extlusively through digital platformsa.
Key Platforms include:
* Byjalam Bharat Database, incorporating Sujalam Bharat 1d end Sujal Gaon [d.
s (GIS-linked Digital Asset Registries capturing schenne details from sooree 10 tep
= District Digital Dashbosd (M)
s GP Digital Dashboard (JIM)
Mapping of all componems of waler supply sysiem on & GIS is important. Furiber,
mupped mfrastrocture must be put oo PM-Goti Shoakti portal, which will help in
prevention of destruction of infrastructure for other works by other ageacics. A village
map showing water supply assets should be prominently displayed at Gram Panchayst.
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4) Aswet Management Guidelines: 1S 181822023 must be bllowed for systematic
management of asscts and benchmarking purpose.

§) Aseel Inventory: Each scheme must have an inventoried Hst or survey of all gygtem
assets (&g source, treatment, transmission and distribution petwerk). Age, location,
condition, criticality, probability of faflure and remaining usefil life in case of each
amset must be captured in it. Inventories thoe prepared must be reviewed periodically
(every three/four years depending on type of assets and thewr life cyeles) to ensure
upkeep of assets and prevent accidents and major repadrs,

6) Truining and Cupacity Building: Train stafT in esset and imventory mansgement best
practices, inchading the use of management software and tools,

7} Stock Audits: Conduct periodic physicel audits of inventory to reconcile with detabase
records and preves: stock discrepancies.

8} Energy Audif: Promole conducting periodic energy audit for the scheme 1o oplimize
the energy consumption and better performance.

By adhering to these guidelines, service delivery orgenisations can achieve a balance

between cost-eifectivenssg and gervice reliability, ensurng that resources are used

Judiciously, and that infrastructure is mamtained to support consistent servies delivery,

9.1 Asset Management Checklist for major Infrastrucinre Component

It covers infrastructure monfloring, meistensnce, and fnancial planning to prevent fudlure and
improved service relighility, Some of the indicative preventive mnintenance to be undetaken are
wiated below:

1. SBource of waler supply

Protection of sources for both quantity and quality and long-term sustainability
Regular inspection / cleaning of screens at intake strocture

Removal of deposiis at the bottom of intake well

Proper servicing, lubricating of eqoipment/ mechinery at intake structure,

Tebe well- checking whether there is varistion in discharge rate/ grownd water level/
groum] water quality.

1. Fipeline
+ Leak detection through pipes and valves
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Physical damage
Calibration of water meter [ fow mester

& 5 & @

3. Water Treaiment Facilities.

= Coodition of Filiration unit

Momnitor raw and treated waler quality

Filter backwash as per schedule
Optimum dosing of chemical

Preventive maintenanes of all electromechanical eguipoent
Fonctionality of Chlorination/dosing system

Backup Systeme in case of treatmers Failure

® 8 & % 4 B

4. Iron Bemoval Plant (IRF)

s Daily backwashing of [RP
# Monitor Rew and Treated waler quality

5. Imnovative Scheme (Source based on Stream/C herrafSecpage Water)

s  Monitor raw and treated water ouality
s  Periodical maintenmmee of horizontal roughing flter (HRF) and slow sand filer
urvid.

Orptimum dosing of chemical
Preventive maintenance of all electromechanical equipment

6. Storape Favility

» Capacity and Structura] integrity of Over Head temks (OHT) and Ground level
TCECTVOITS.
Water levels in the reservoirs
Time and relevant operation of control valves with the time of opening and  clomuoe
Hourly residual chlorine readings of inflow water and outflow water.
Reservoir cleaning and disinfection
Ensure no unauthorized access to reservoin/ OHTs

7. Pumping and Energy Systems
* Working condition of pump and motors
« Efficiency of solar powered, ED powered or Grid based pumps
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#» Regular lubrication and maintenance of moving parts
Backup power source
Voltage and power supply stability checks

3. Ceonmumer connection and Distribution (FH1C)

s Household connections condition and funclionalily
‘Water metering and billing system
Equitahle water distribution to households
Consumer awareness programime on water conservation
9. Finencial and Governance

* Regular water tanfl collection

¢ Trensperency in financiel transactions and gudits

* Active participation of GB/VC/VWEC

" 4 ® =
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Chapter 10: Zero leakage Policy

Water wastage at various stages, inchuding the sowrce, transmission, distribution, and household
levels, remaine a critical chellenge to achieving the objectives of the Jel Jeevan Miszion
Recognizing the significance of addressing this issue, a Zero Leokage Policy hes been formulated
to ensure efficient water usage, minimize losses, and safiepuard water resources.

iy Corresion or Deterioration of Pipes, Filtings, or Seals

»  Ageing infrastructure and poor-quality materizle lead to gradual corrosion or damage,
canging leaks over thme,

i) Poor Installation Qmality and Practices

=  Tnadequate adherence to technical standards during installetion often resulls in
improperly sealed joimts, misaligned pipes, and potential leakage poimnts.

iii) Thermal Expansion and Contraction of Pipea

»  Variafions in temperature canse expansion and contraction of pipes, lsading to stress
fractures and eventual water loss.

iv) Third-Party Damage

« Extermal factors such as construction activities, road worlks, or accidantal digging
fraguently damage underground pipelines, contributing to waler westage.

v} Weather or Climate-Related Factors, Including Disasters

« Extreme weather events, such as floods, earthquakes, or severa temperatura changes, can
compromise the inteprity of water supply infrastrocture,

vi} Foor Waier Practices at the Houschold Level

=  Mizmanagement, negligence, or lack of awareness among users regarding water
conservation contributes fo unmecessary wastage.
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1.1 Palicy Hecommendations to Achieve Fero Leakage

To mitigate waler wastage snd achieve a zero-leakage system, the following measures are
proposed:

1. Infrastrocture Upgradation and Maintenance
= Use corrosion-resistent and high-quality materials for pipes and fittings,

leakage points premptly,
2. Adherence to Installation Stemdards
o Enforee stringent guidelnes and best practices during the mstallatiom of water
supply systems,
o Train and certity technical personne] to snsure qoality workmanship.
3. Climate Resillence Messnres

o Design endd implement waler systems thal can withstand weether extremes and

natural dizastcrs.
4, Smart Monitoring Sywtems

o Deploy IoT-enabled sensors and smart metors for real-time detection of leaks and

anomalies in the weter disiribution network.
5. Community Avwareness and Engagement

o Conduct awasreness campaigns on water congervation and responsible usage at the

bousehold level
o Encoursge the reperting of leaks end wasiage through dedicated grievance
redressal mechanisma.
6. Penalties and Incentives
o Introduce ponaltics for negligent practices leading to water wastage and
incentivize households and communities adopting water-saving measures.

Ry addregging the noot cayses of lzakage and implementing a robust Zemp Tegioage
Policy, the Jal Jeevan Mission aims to cnsure the sustainable management of water
resources and achicve its vision of Hor Ghar Jal.
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1) Promoie use of technology to identify the leakage points.

2} Building the capacity of VWSLC: to address the leakage issues, awarcness among the
comnmanity and individual nsers plays crucial role, The commumity and users shall be
effectively sensitized towands,

i) Timely reporting of any leakege

ii.) Behavioral improvements of HH for preventing wastage and emphasize the
Judicious use of wabér.

iii) If user charges are based on flat rete, dus to obvions reason conmmption will be
high Instead, graduslly there will be a plan to nstall waier meter to reduce non-
revenns water.

1) Water Audit: Developing the habit of water andiz in every village and in each House
Hald to restrict water loss is not more than 15% of Supplied Water.
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Chapter 11: Schedule of Sapply

The Schedule of Supply is & critics]l framework thet owtlines the systematic distribution snd
management of water resources to meet the needs of 8 community effectively. It encompagsesa
strategics for cquitable retioning, relieble scheduling, and adaptive menegement to ensure that
water s available when and where it is meeded, even in the face of challenges mich as resource
limitations and emergencies. This section provides puidance on creating a robust and flexible
schesdule that can adapt to varying circumstances, ensuring the sustainability and resilience of
water supply systems.

The Jal Jeevan Mission (JIM) aimg te provide 55 litres per capita per day (55 lped) water
supply through FHTC. The ultimate target is to ensure contimions water supply (24x7) ie.
Drink from Tap in the long rum but currently csers receive infermittent supply.

Components to consider for schodule of aupply:

L} Whater Rationing Strategy: [ water resources are limited, a water mfioning strategy, with
adjustment in time and days for supply, that ensures equiteble distribution of waler aczoss
the community is to be asscased, with special considerstion for esscntial serviccs end
considering the geographicel location of the GE/VC/VWSC,

ii.) Reliable Supply Schedules: Deime clear and reliable schedules for water mopply to ensure
predictability and trust among uscrs.

ii.) Adaptive Management; Adjust supply schedules based on seaspnal variations and demand
paiterms to oplimize resource use,

iv.} Contingency Flanning: Prepare contingency plans for alternative water supply in case of
emergencies, smuch as droughts, comtamination, or infrastructure failure

v.) Training of Personnel; Train persomme]l respongible for water supply mamagement in
scheduling, distribution, end crisis management to ensure they can maintain regular supply
and handle any disruptiong effectively.

vi.} Ensuring regular water supply through Alernative Power Backup: In recognition of the
oritical need for uninterrupled water supply in rurel bouseholds, it is essential to incorporate
provisions for abemetive power backup systems within the JIM*s water sopply schemes.
These backup systems are 1o be designed to ectivate scamlessly in the event of power
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outages, thereby guarantesing a conlinunus supply of water without disreption. The design
and implementation of such backup sohtions must consider the local context, including
the availahility of resources and the geographical conditions. Options may include, but are
not limited to, solar power, baftery slorage, and penscator sets, The chosen alternative
power backup system should be sustainable, cost-cffective, and require minimal
maintenance, ensuwring long-term reliability and efficiency,

vil} Rowtine Checlkes: Conduct regular inspections of all water supply componems, including
treatment plants, storage tanks, pomping stations, pipes, valves, and meters.

viii) Scheduled Servicing: Establish a preventive maintecance schedule based on the
manufacturer's recommendations and industry best practices.

i} Commponent Replacement: [demtify and replace compsonents thet are nearing the end of thedr

during fire incidents provided, preferably near DTW/SBDTW or at Head work site of
Surface Water Treatment Plant and Innovative Schemes as an when required.
Table 16 : General water supply schedule in Rural arcas of Tripaora

Time Slat Typlcal Supply Duration
Ml eciniage S0 AT — 10:00 AN
(Zhoare - 4 hoars)
Evening 4200 PM — 8:00 PM
{Zbours - 4 hours)
Once Dadly B0 AM — 1000 AM
O
A:00 P — B:00 PR
Alvernative Day Supply In aress with lowr water availability, (Duration i
to he aescased by the GP/VOAYWEC)
In case of any failure to supply Through deployment of Water
Tankera'Container/Pooch,
{Omnly Drimicng Wter)
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Chapter 12: Water Conservation, Yasiage and Distribution Management

This section is dedicated to the implementation of sustainable practices and techno logical solations
aimed at preserving waber resources, waler conservation minimizing losses and ensuring afficient
distribution management. It emphasizes the importance of community cagagernent, advanced
monitoring, and strategic management 10 address the challenges of waler gcarcity and wastage,
thereby promoting the efficient and responsible use of water across all sectors.

A. Waler conservation Strategles

LI IS

s oo

>

=

.

Souree Protection of Sustainability.
Regular monitering of ground water and surface water sources 10 prevent over extraction.
Promotion of Rainwater Harvesting to recharge aquiliers.

Leakage Control & Infrastructure Mainienatce.
Periodic inspection of pipelines, vebves and joimts to detect and repeir leaks.
Use of pressure management techniques ta avouxd bursting,

Community Participetion & Awarencss,

Conducting awareness camprigng on responsihle water mae.
GP/VO/VWSC 1o promote cohservation,
Encoutaging howsehold level tinnwater hatvestitng and grey walst reuse.

Efficicnt Pomping & Treatment.

Optimizing pump operstion sehedyles (0 reduce ensrgy consumption.
Beguler cleaning and maittenancs of OIIT/GLER to avoid wastags.

FPrevention of Water Wastage.

. Metering & Usage Moniloring.

Iratallation of household end tolk meters to track consumption and detect ahnormal

Gaagc,
Encouraging GP/YCVWEC based, monitoring of water usage.

Regulation of water nse.
Restricting excessive waer use for non-essential activilies.
Encouraging responsible usape through incentive based schemes.

3. Immediate Repair of Leaks & Faukta.

Setting up a 24x7 complaint and repair sysiem for quick leak detection and repairs.
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f

Distribmtion Mansgemmt

Distribution Planni

Dividing the waler supply network mio mones for better prossure regulstion.
Prioritizing equitable distrlbution supply imbalance.

E
|

Implementing staggered supply schedules in areas with limited resources.

Pipeline Network Optimization.
s [lse of (I8 mapping to plan efficient pipeline layout2 and evoid dead ends ag fr as
poasible.

4, Enecrgy and Cost efficiency.
s [lsing solar-powered pumps for cost effective water supphy,

D. Monitoring and Evaluation.
LPerformance Audht
= Conducling quarterly nudilz Lo nssess waler loases, elliviency smd guality.
# [mplementing smart monitoring systems for real time tracking.

2. Community Feed back Mechanism.
a Setting up a prievance redressal system for quick reschtion of supply lssues.
a2 Encournging public reporting of leaks, illepal connections and wastage.

3.Capacity Building and Training,
a Repular training programs for pump operstors, Nal Jal. Mitras, GP/VCVWSC and
Sub-Divisiona! Level Engineers on O&M practices.
& Commumnily education on water budgeting and censervation techniques. Dirinking
Water

E. Formant for monitoring Ground Water Level in DTW/SBDTW.

o

Name of District GP Locstion of Bore Waell

Hame of Tahk Year hlorth
Name of GE Wame of Village | Name of Habstation

Time of Water Ievel in the Borewell
Date Depéh of Bore Well Remarks if any

Reaging ’ g

Before Pumping  Pifter Pumping

1
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Chapter 13: Wastewater and Grey Water Manapement
With increasing rural piped water supply coverage under Jal Jeevan Misgion {JJM), the generation
ofwastewater (Sevage) and grewwater hag algo risen. Proper managenent of weatewater and grey
water iz csscntial to prevent contemination of drinking water sources, systcms, improve sanitation
and promote water reqse.

1. Types of Wastewater in Roral areas.

u)

b)

<)

Creyweler — Wastewater from bathing, washing olothes, kitchen sinks and
handwashing. It is l=ss comaminated and can be easily treated for reuse.

Black water (sewnge) — Wastewmer from toilets containing fecul matter and urine,
requiring proper treatment and disposal.

Siorm water — Rainwater unofT from roofs, streets and agriculiural fields often carrying

debris and pollutamts,

2. Wastewnler Management Strategies in Rural Areas.

2)

b)

Grey Water Management (Less comtaminated water) — Grey water is o be treated and
meclude:;
i) Household Level Grey water Rense.
& EBoak Dite & Leach Pits — Simple gravel/sand pits allow grey 1o filter intn
the soil, recharging ground water.
s  Kitchen Garden Irrigation — Using filtered greywater for watering fruit
treea, vegetabls garden and fodder cropa.
i) Community Level Oreywater Trealment.
¢ Decentralized Grey water Trestment Plants (DEWAIS) — Small scale
syatemns with setiling tanks hio-filkers and constructed wetlands to clean grey
walcr.
s Community Level Soak pit

Black Water (sowege) — Wastewater Minegement.
Proper disposal of Sewege and Westewster is critical to prevent weter-bormne discases
and comamination of drinking waler sources. Common approaches to be adopted ane

as follows:
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Om gite sanitation systems (housshold lewvel).

Tripura's wastewater menagement policy focuses on promoting the
construction and utilization of Individual Honsehold Latrines (IHHL) to ensure
safe disposal of human waste at the household level.

Trammg programs and information scssions arc conducled to promote behavior
change and ensure the sustained use of [HILs by residents.

Financial incentives and support to Incemtivize households to construct ITHHLs,
making it more accessible and affordable for residents,

Septic Tanks with Scak Pils — Construction made by bouscholds exclusively
with the utilization of their own funds to partially treat sewage before soil
absorption.

On site sandtation systems (Community level)

Tripura's wastewater management policy focuses on promoting the
construction of Community Sanitary Complexes (CSCs) In the areas like
Market Places, Tourist places, Religious Places, Institutes sic.
Comwnunity- Level Sewage Treatment.

Decentralizred Wastewater Treatment Systems — Establishment of community
level sewage treaiment unit using anaerobic digesters, setiling tanks {0 treat
scwago before safe discharge.

Bevrarape MNetworks — Small bore sewer syvstem connecting hounessholds to a
COMMmMOon sewage treatment whit.

Oxidation Ponds/ Lagoons — Open ponds whers bacteria break down organic
waste.

Fecal Sludge Treatment Plants (FSTP) — Solid portion of Slhdge and Liquid
component of Waste Removal System from Septic Tank and Pit Latrine fiscal
sludge for scientific treatment, to avoid health hazards and environmental
poliution including risk of groymdwater pollution.

Convergence with Urban Sewage Treatment PMlants (5TPs) — The Fecal shudge
collected From the households of per] urban villages.
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3. Government Initistives and Policies.
= Ja] Jeevan Mission — Grey water menagement systemn at household and
community levels with the convergence of Vikeit Bharat-Cluarantse for Rozgar
and Ajesvike Misgion (Gramin), (VB-G RAM G) fund for construction of soak
# Swachh Bherat Mission (SBM-G) — Solid and Liquid Waste Management
(SLWM): PRIs to ulilizw fund for mmplementation of wastewater treatment
schoemes in mral arcaa of Topura.
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Chapter 14: Emergency Response and Disaster Resilience in Water Supply

Systems,

An Emergency Hesponse and Disaster Resilicnce Plan (ERDRP) for Rural Water Supply
Syetems enmures contimied sceess to safe drinking water durmg natural disscters quch as
droughts, flood and contamination incidents, infrastructure failures, other emergencies ete.
This pla is to be developed by PWD (DWE) in consultation with GB/VC/VWEC and Distriot
Disaster Management Agencics, following guidelines of Wational Digester Managoment
Anthority (MDMA). [n most of the disasters and emergencies, the mam health problems are
emased due to poor hygiene and msnfficient weter supply and the consumption of contaminated
waler.

1. Key components of the Emergency Response Flan.
A. Risk Assessment & preparedness,

1. Harard Identification - [demtify risks such as [loods, cyclones, carthquakes,
droughis, water contamination or pipeline damage etc.

2. Yulnerability Mapping — Assoss wator sources, treatmment plants and OHT, roservoirs
prone to damege.

3. Stockpiling Emergency Resources — Ensure availability of sufficient water tankers,
chlorine tablets, temporary storage tanks, equipment and generptor backup fior pump
houses.

4, Training & Drills — Conduct community awerensss programs end mock drills for
STOETZENCY TEEPOMNSE.

B. Immediate Response Aetions.

1. Alternate Water Supply Arraagements.

= Deploy Water tankers and water pouches,

s Sehap temporary bore wells or hand pumps in case of damage to the main supply.
s Uss packaged drinking water in extreme cases.

2. Restoring Damaged Infrastructure.

» Emergency repair of pipelines, pumps and storage tanks,

» Deploying standby pumps and generators in case of power failure,

» Coordingting with trained manpower for urgent repalrs,

» Sot benchmarks for response times and 1o incidents for the duration required to
restore full water supply services.
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3. Water Quality Monitoring Contamination Control.
»  Immediale lesting for Bacleriological and Chemicel Conlammalion @ case of
floods or sewege keakage.
s Disinfection of Water sources using Chlorination.
»  Fnsure adequate guantity of bleaching powder for diginfoction activitics. Action
should be taken to maintain the residual chlorine leve! at supply points.
= Avoid stagnation of waste water at all infastructures related to water supply to
avoid cross comnection
o  Tssuing advisories to bodl water belore use, i comtamitaion is suspected.

C. Communication and Co-ordination.

1. Early warning system.

Seting up SMS  alerts, WhatsApp groups and village notice boards
mﬁmﬁcﬁmumdm
o  1sing community radio and local leaders to spread emengency messagss,

2. Co-erdination with Government Deparimenta.

s Imvolving GP/VCWVWEC, PWID{DWSE) District Magistrate/ BDO/Police Authorityf
NGOY Dispater Managementa Dopartment for co-ordinated relict cfforts.

&«  Administrative oversight to check and balances to maintain the integrity and
efficiency of operation.

3. Conmmunity Iovolvement.

s Treiming village volunteers for emergency water distribution.

s Setling up community water distribution points in affected arcas.

&« Create awarensss among the public tot to use the contammated water through
social media, nowspapers, electronic media in case of any contamimation of water. Also,
arrengement 1o be made to supply water from other sources

D. Disaster Resilience Strategies for Roral Water Supply.

A, Infrastructurs srengthening.

 Flood Reaistant Whatcr supply systcms — Elcvating pumnp houscs apd trestment uoits
in flond prone arsas.

= Seismic -Proof Structures — Reinforcing OHTE, Reservoirs and other stroctures with
due consideration of Seismic Zone-V for the atate of Tripuare.

B. Sustainable Water Maosgement.

&  Drouphlt — Regilient supphy- Dewveloping cheek dams, pround water recharpe
siructures and aliernative borewells,

¢ Watershed Manapement Strenpthening catchment arcas to enspre year-roamd
avnilabibity,
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C. Climate-Resilieant Water Sources.
» Diversification of water sources (Surfece water, ground water and rainweater

harvestmg).
» Water Conservation techniques to reduce wastage.

E. Insiitutional and Policy Framework.

A. Roleg and Resporsibilities,

» GPVOCVWEC and VWSC-Local level coordination, emergency waler
distribution.

s  Make necessary mrrengemenis for hiring Diesel Generstors and adequaie siock of
diesel. Address of vendors with their comtact mamber shall be made readily available,
»  Fill the sump and wastage to ifs maximum capasity whenever silwation warrants in
order to combat scarcity of water dus to power filare

» During drought, flow diversion in river/cherrs, flushing of borewells ete shall be
done to angment required water ffom the existing water sources

o PWDDWE) end GPVC/VWSC- I[nfrastructure maintemance, water quality
conirol.

»  District/Block Disaster Management Agency — Disaster rosponsc and rebef
OpCrations.

B. Budget and fipnding for Emergency response,
»  Allocation of dissster relief funds for urgent water supply system repairs.
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Chapter 15: Grievance Redreasal Mechaniam

Technical support from DTU to Village utilities will be delivered through an integrated Digital
Ticketing system, enabling:
» Digital Submission of Technical & Operational issves by GPa/VWSCs.
s Automatic mapping of esch request w0 the relevant Sujalam Bharat 4,
s Digital racking of response time, troubleshooting actions and closure.
» Realtime monitoring of DTU efficiency through defined digital EPIs
‘This ensures transparency, acconntability and timely technical sahstion.
A well stroctural grievance redressal mechanism (GRM) is crucial for ensuring accountability,
responsivencss and effective resolution of complaimts related to rural drinking water supply
syslems. The mechanism should be accessible transparert, time-bound and community-driven.
1. Kev omponents of Grievanee redressal Mechanivm.
Multiple channels for conmplaint registration.
» Toll Free Helpline: Ilon'ble the Chiel Minister’s belpline pumber 1905-2 centralized Call
Centre for lodging complairta.
» Online Portal: Amar Sarkar Web portal — a direct channel for lodging complaints and secking
assistance for remedial measures,
» 24x7 Call Centre: Establishment of & manual call center.
o 24x7 Smart Grievance redressal center:

i  Imterective Voice Response System (TVRS)
i. Chat Bot
s GPVOVWSLC: Direct contact with the local PWD({DWS) office and/or GE/VC/VWSC.
1. Emergency Gricvance Redressal Process.
A. In-Village Infrastructare:
Minor Maintenanee Wark — Respanaible Anthority GP/VCVWEC
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Tshie 17: Working Frocedures and Escalation Matrix for Grievance Bedreasal

Mechanism.
Level Mﬁnﬂwﬁmm Lint of Services inmnn Eacalztion
Time Time
Level | Gram  Pradhan'Chairman  of | Water Supply M mimzesto 3 | [f  uworesolved
=1 GPRWVOVWED Restoration after | hours wiikin 3 hours —
attending Minor 1
escalate to Leve
= Warks -
Level | Assistamt Engineer with the 3 hoars to 6| f wunresched
-2 asgisiance of Jumior Engineer hours within 6 hours -
D'WE, Sub- Ddvision. escalate to
Level- 3
Level | Executive Engineer Ows 6 hours to 12 | IF  unresolved
-3 Divizion hours within 12 howrs -
cucalate to Lovel
-4
Level | Soperintending Engineer [YWS, 12 hours to 24 | If  unresolved
—4 Cirels hours within 24 hoors
- escalate o
e Level - 5
Level | Chief Engineer PWD (DWS) 24 hours to 36
-5 hours
Major Maintemance Work - Responsible Autherity GV VWSC
Level | Awnthority/Person Rosponsible | List of Services Responne Escalation
Time Time
Level | Greme  Pradhen'Cheairman  of | Water Supply 24 hours to 48 | [f  unresolved
-1 GP/VC/VWSC Restoration afler | Honra  hours | within 48 hours
xtendicg Major ) - cscalate o
Works e L:V:I—I
Level | Agsistant Engineer with the 48 hours o 72 | If  unresclved
=2 | assistance of Jumior Enginecr hours (Max. 3 | within 72 hours -
D'WS, Sub- Dvivigion. days) escalate to

Lavel- 3
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Lgvel | Expcutive  Fnginger  DWS T2 hours to 84| If  umresobved
-3 | Division hours (Max 3.5 | within 84 hoara -
days) escalate to Level
—4
Level | Superintending  Engineer DWS, %4 hours to 96 | If  unresoived
—d4 Circle hours {(Max 4 | within 96 hours
days) - gacalate to
Level - 5
Level | Chicf Engineer PWD (DWS) 96 hoursto 108 | If  umrcsobved
-5 hours (Max 4.5 | within 108 hoors
days) - escalate to
Level - 6
Level | Secrelary 108 hours
-6 120 hours Max
5 days)
B. Out Village Infrastructure
Majer Maintenance Work: Responsible Authority - PWD{IYWS).
RN WY DEMITER | TO0SCn e il Hacalpiiom vl gy ior rieyans
Mechaniam.
Level Anthority/Person List of Services Response | Escalation
Respomsihle Time Time
Level | Assistani Engineer & Jumior | Waler Supply 48 hours IT unresolved
—1 | Engineer Restoration after within 48 hours
atteuding Major - escalate to
Maintenance Works Level— 2
"Tovel | Executive Engineer A8 hoursto | Lf unresolved
-2 72 hours within 72 hours
— escalate o
Level—3
Level | Superintending Engineer T2 hoursto | Ifunresolved
-3 D6 hours within 72 hours
- gagalate to
Level-4
Level | Chief Engincer 26 hoursto | Ifumresclved
-4 108 hours within 108
hours — eacalate
to Level — 5
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Level ﬁ:ﬁ'ﬁtﬂ.ﬁr 128 hours to
-5 120 bours
Manx § days)

3. Response and Closare.

# The eomplaint is informed aboot the regolution.

# If unresolved, they can escalate the prievance to disirict or stste level suthorities of
PWD{DWS).

» Feedback is collected to ensure costomer satisfaction.

4. Citizen Charter

+ Promote the practice of having Citizen Charter at GP/VG/YWSC level such as clearly
mentioning the indicative timelincs for resolotion of diffcrent issucs, charges for diffcrent
seryices, respongible suthority’ position ete.

= Providing of Information of total drinking weder production and supply, water quelity report,
breskdown ete. on deily basis in & suitable displsying bosrd in front of the schemse,
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Chapter: 16 Penal Provisions

To ensure compliance by Water Ugers with Operations & Mantenance (QO&M) standards and
regulations 1mder the Jal Jeevan Mission (JTM), a robust pemalty framework is essemtial. This
framework will deter violations, uphokd accountability, and ensure the sustainshle and efficient

functioning of the water supply system.

1 Penalties for Non-Complinnee: Penalties for violations are designed to address gpecific fssues that
sotrprromds s the efficiency and sustainabllity of water supply gyetems, The key son-compliatios arang of
wilel viers aiud cottespotd g Pt by phonizioba e iode:

1. Non-payment of Water TariffUser Fec (Payment Default)
o Late fise until dees are clearsd.

2. 'Wastage of Water into Open Areas
= Fmancial penalties for deliberate or negligent practices leadmg to water vastage,
1. Dumping of Wasie Near Water Seurces
= Hefty fines and legal action for contaminating or endangering water sources
through improper waste disposal.
4, Ilegal Connections or ¥Vandaliim
o Unauthorised sdditions or alterations or cxtension of pipes, taps, fittingx or
tempering with ferrule, drawing of water from the svstem with an installation of
pump et by the owher of cosupier, the GE/VO thay sétve a totics b0 how causs
te fisrnish a8 1o why such act shall not be treated as wnauthorized on his part. The
notics should be replied within 7 days’ time from the date of receipt of the notics,
failing to reply or the reason explained in reply by the user is not satisfactory to the
GPVC, the said waauthorizad act on the part of the user will attract & Gne which
shall be fixed in terms of clause 221 of the Tripura Panchayar Act 1993 by the
GPa/V(Cs,
5. INegal Withdrawal of Water from Sources
= Unauthorized extraction from borewells, open wells, or other water sources by the
owner/occupier of any other persom, the GF/VO/VWSC may serve & notice w
disconnect such unauthorized extractions within 7 days” time, falling which the

100



Tripura Gazette, Extraordinary Issue, August 3, 2026 A. D.

Dperatlos and Makntenanie Palley Tripurs

GP/VC/VWSC will impose penalty of Rs. 500 to Rs 1000 in each case based on
the duration of illegal nsage. Disconnection fee if any may also be charged npon
the ownerfoccupier or any other person of the premizes comcerned by the
GP/VCAVWSLC.

o

6. Using Pressure Pumps on the Main Water Supply Network

o Btrict fmes for disrupting the water distribubon system through unsuthorized use
of Pressure purmps,

= 'While the Tripura Panchayat Act 1993 end Tripure Tribal Aseas Aulonomous
District (establishment of Village Committee) Act 1904, provide for water supply
mansgement, spacific penalties for consumer violations are detailed i the Tripura
Panchayats (Taxes, fees, rates and tolls) mile 2011, These rules empower
GP/VOCVWSCE to levy ties and foes for services including water supply.
MNoncompliance with these roles can result in penaltiez such as fines or temporary
discormection of water supply

T. Use of Inferior Quality Materials and Faulis in Distribution Infrastructure (By

Canfractars)
o Blecklisting of contractors for repested offenses, alongside fnancial pemalties and
recovery of Topair costs.

ii) Enforcement of Penal Provisions: Te muintain aceonniabiliiy and enture service quality, the
following enforcement measures will be adopied:

1. Monitoring and Inspection
o Reguolar and surprise inspections by dedicated beams to identify violations,
o Use of technology, such as IoT-emabled monitoring devioes, to detect unauthorized
activities and wrrepularities in real time.
2. Community Reporting Mechanisms
+  Establish mscr-friondly platforms, such as helplines or apps, to roport non-
compliance and raise grievances.
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3. Awareness Campaigns
o Bducate users, contractors, and other stakeholders sbout O&M standards, the
consequendes of non-compliance, and the importance of mstamable practices.
4, Legal and Administrative Action
o Empower local authorities and water conumittees to take immediate action sgainst
offenders as per established guidalines.
o SBtretgthen collaboretion with low enforcement agencies to address severs
violations.
5. Performance Tracking and Transparency
o Publish periodic reports on violations, penalties imposed, and comective actions
taken to promote transparency and accourtabili,
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Chapter 17 : Technology and Innovation

Efficient Operation & Maintenancs (O8h) of rural piped wator supply systems ensures reliable,
gafe and sustainable water delivery, Technology and innovation play a crucial role in improving
system efficiency, reducing water lossea and ensuring water quality.

The success of the Jal JTeevan Mission (JIM) hinges on the adoption of modern technologies and
innovation practices to ensure sustsinable and efficient water supply management.

1} En

E pE Lraxlvl ID B i Ciped YYRIET SHPE

il

i  Water Source Management - Monitoring groundwater and surface water
levela.
il.  Treatrment & Quality Control — ensuring water meets safiety standards.
fii  Disttibution Systetn Efficietty — Preveridng leaks sl efsuting equitable
supply.
iv. Energy Optimization Reducing power costs in pumping and treatment.
v. Consamer service & Billing.
2) Technelogics and Innovations im (&M,
A) Smert Monitoring & Automstion.
i I0T-based Smart Water Sensors.
s Real tims monitoring of water flow, pressure and quality.
= Reduces wastage by detecting leaks and unauthorized usage.
s Monitors contamination (TDS, pH, turbidity, ete.)
s FEngures optimal pressure in the pipelines system.
4, SCADA (Bupervisory Coaotrol and Deta Acquisition) Systems,
= Ceniralized control of water pumping stations, ireabtmend plants and
distribution networks,
« Remote operation of pamps and valwes,
+ Reaal-time platms for pipaline bureta or pamp faihares.
= Duata-driven decision-making for efficient-water management.
iii GIS (Grographic [nformation System) for Asect Munagsment.
* Mapping of wator mfrastructure (pipelines, DTW, SBDTW, OHT,
trestment plant, innovetive treatment unit etc.)
s Helpa locate leaks, broken pipes and maintenance needs.
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= Enahles preventive sction ratber then resctive maintenatee.
= Enhances water distribution planning.

B) Leak Detection & Pressure Managoment.
i Al & Machine Learning for Lesk Detection.
= Algorithms analyze water usage pattern to detect anomalies,
= Heduces non-reverue waler (TNEW).
* Prevenls major water losses before they escalate,
ii. Automated Pressure Regulation Valves,
a Contrals water pressune in pipelines.
= Prevents pipe bursts and reduces wear and tear.
= Ensures equitable water supply across all households,

C) Sustaimable Ensrgy Solutions for Pumping.
L Solar Powered Water Pumps.
= Reduces depending on grid electricity.
s Low opersticnal cost.
s Works even in remote off-grid arcas.
s Environmemntally mustamable.
il Variable Frequency Drives (VFD) for Pumrnps.
s Adjusts pomp spead bassd on water demand.
s Reduces energy consumption by 30-40%,
= Extends the life of pumps and motors.

Dy Water Quakily Monlloring & Treatment.
L Al-cnabled Water Testing Eits.
# Portablc kits that test water for baseria, fluoride, arscnic and nitrates,
s Provides instant resulis in a mobile apps.
= Aggomatic Chlorine Dosing systems.
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» Ensures correct Chlorine levels for disinfection.
= Reduces mamal errors in Chlorination
» Ensures safe Drinking Water at all times.

E) Consumer Engagement and Billing Innovations.
E; Smart Water Meters for Rural Households,
» Tracks water usage.
» Encoureges waler conservation.
»  Reduces revenue losses due 1o meccurate billing.
ii. Smart Grievance Redressal systems,
s 24x7 IVRS/Chat Bot.
» Ensures quick complaint resoution,
» Insures transperency in service delivery.

The micgration of technology and immovaiion in the O&M of rural FWSS ensures sustainable
and equitsble water access in rural areas. Key members of VWSC and field level Engineers
need tredning to use digital tools. Scaling up these solutions twough Jal Jeevan Mission and
community participation will be key to ensuring sustainahle and egquitable water access in
rural arcas.
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Chapter 18: Legal and Regulatory Framework

18.1 Legnl and Regulatory Framework

The O&M framework nmst ensure that all operations are conducted within the bounds of legal and
regulatory requirements o maintain the legitimacy and integrity of water supply servicss.

Prowvide clear puidatines for compiance with national water policies, environmental rapulations,
and health amd safety standards. This imcludes obtaining necessary permits, adhering to
constrection codes, and following water quality guidelines as per the Buresu of Indian Standards
(I5-10500:2012) or latest version Aliga with the broader abjectives of the JIM, such a3 ensuring
aquitable access to watar and promoting water conservation.

i.) Facilitate the resolution of legal dignries and provide a clear framewark fior the enforcemer: of
regulations and pezaliies for noo~complience,

ii.) [meorporate provisions for regular legal audits and reviews to emsure ongoing compliance with
changing regulations and to sdapt to new legul requirements as they arise, thus safegnarding the
water supply services against legal and regulatory risks.

i} Facilitete training and awareness programa for local euthorities and community menabers on
the legal aspects of water supply management, thereby empowering them to effectively navigate
andd wpbheld the regulatory framework,

18.2 Fanctions under Legal & Regulatory Framework:

1) Water Usge Regulations: Estnblish clesr goidelines for water usage, allooation, and
conservation to ensure sustainable use of water resources.

ii.) Teriff and Penalty Structure: Define tariffs for water supply services and penalties for non-
compliance with regulations to ensure financial sstainability and adherencs to standards,

L) Regulier Social Audits and Inspections: Conduct social mudits end inspections o

muaintain fransparency, accourtability, and quality of service time to time.

In Indie, the legal and regulstory framework for supplying drimking water in villages 19 rooled
in constitutional provisions, national policies, stale laws and local government Fameworks.
Below is an outline of key laws and regulations:

1, Constitational Provigions:
+ Right 1o safe Drinling Water:
The supreme court of India has interpreted the Right to Life (Article 21 to include the right
to clear and safe drinking water.
s Directive Principles of Stats Policy:
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Article 47: It iz the duty of the siate to raise the standard of living and improve public
health, including access to safe drinking water,

= Panchaynti Raej and Rural Water supply:
The 73" Constitutional Amendment empowers Panchayati Raj Instiiutions (PRIs) to
manage local water resources of Rural drinking water supply systern.

MNational Laws and Acts:
& The Environment Protection Act, 1986:
Provides the framework for regulating water guality and preventing contamination of water
SOULCEs.
* Waler (prevention and control of pollution) Act, 1974:
Governs the prevention and control of water pollution and scts standards for water quality.
= Cround water (regulation and Control of Development and Management) Act.
Stme to regulate extraction of ground water,
= The Indian Fasements Act, 1382:
Recognizes the right of individuals 1o use water for drinking and household purposes.
= The Epademic Diseases Act, 1897,
Lse for ensuring safe drinking water during puhlic health emergencies.

Programs and Initiatives:
» National Water Policy, 2012:
Prioritizes drinking water for domestic use over industrial and agricultural needs, Promotes
decentralized management of water resources.
o Jal Jeevan Mission (JIM):
Launched in 2019, aims to provide Functional Household Tap Comnections (FHT'C) to
every rutal bouse bold at a rate 55irs per head per day.
» Evwachh Bharat Mission (SBM):
Work alongside JIM 1o improve water quality and sanitation rural arcas.
= Sustainable Development Goals (SDGs):
Aims to ensure availability of sustainable management of clean water and sanitation for all.

Institutional and Admindstrative Frameworlk:
+ Mindgtry of Jal Shalkti:
Responsible for formulating and implementing policies and programs for water supply
and sanitation, incloding Ja! Jeevan Mission.
« Central Ground Water Authority (COWA).
Regulates the extraction of groumnd water.
= Public Works Department (Drinking Water and Sanitation), Tripura.
Responsible for implementing water supply schemes.
= Village Water and Sanitation Committes (VWSCg):
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Operate under GPsVCs and manage local water supply systems,

5. Quality and Standards.
s Bureau of Indian Siandards (BIS):
Stipulates the quality standsrds for drinking water under 18:10,500:2012 or latest

6. The Tripura Guaranteed Service to Citizens Act’2020,

version

» FWD (DWS), Tripura

Monitors water quality and supply in rural areas,

s Inclodes drinking water supply services and delivery puarantead to the citizen by

PWD (DWS) Deparimer: _ . .
81 | List of | Designated | Stipuleted | Competent | Stipulated | Appellate | Stipulated
No. | Services Officer time  fir | Officer time  for | Awthority | tme for
Desipnuted Competent Appellate
officer (in officer (in Antharity
working working {in
derys} days) working
days)
1 Obtaining Junicr 8 duys Assistami | 6 deye Executive | 2 days
cottestion,
where
technically
fousible | ]
2 Certificete | Jumior 8 doys Assistart | 6 deys Exceutive | 2 davs
availability
of water
sapply from
water supply
BESOCY
required for
NOC

7. The Tripura Panchayais Act, 1993

s Control over Public Water Sources.
+ Addresging Polluted Water Supply.
& Prevention of Water Pollvtion
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8. The Tripura Panchayats (Taxes, Fees, Rates & Tolls) Rules, 2011,

» Empover Gram Pancheyat/Village Committee to levy taxes and fecs for services,
inchuding water supply.
= Imposzition of penalties such as fines or disconnection of water supply.

9. The Tripora State DMeaster Management Rules, 2008

= Sisie shall take Climate Resilienl messures including Source Diversificalion,
Aquifer Recharge and Local Storage Systems.

& Each Scheme shall have an cmergency contimity plan to ensure uninterropted
water supply during Droughts, Floods and Other disraptions,
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Chapter 19: Command and Control Centre for Monitoring and Management
Performance.

Drinking water requires digital governance mechanisms to ensure relinbility, scoountability, long-
term sustainability and lifecycle-based service manegement, enabling stroctured, real time and
sustainable governance of rural drinking water supply syatems. Sujalars Bharst framework builds
a population scale digital public infrastrocture for water governance, establishing a nations] I'T
architectore for emd-to-end digital management of Rural Piped Water Supply Systems under JIM
2.0.

Following digital reforms have been miroduced under JIM 2.0:

19.1 Sujalam Bharat Digital Public Infrastracture (DPT) for Rural Drinking Water
Sector:

Sujalemn Bharat is being developed as & federated Digital Public Infrastrocture (DPI) to
etihle lifecyele based, service oriented nnd source-secore mamagemednt of rural piped
water supply systems scross the country, This digital architecture enables searmnless digital
vinibility of Rurnl Piped Water Supply — e —
local commuenitics, The need for an tegrated, scalable DFI is to shifi from asset ceotric

monitoring to service oriented water governance, in place of earlier fragnaented and non-
gtandardized digitel repreoscotation of water supply schemes, Addressing this oeed,

Sujalam Bharat DFT integrated with PM Gati Shakei platform provides 2 GIS validated
national srchitecture that assigns unique digital identities to rural water supply schemes

{Sujalam Hharat [T¥) and service area (Sujal Gaon ID)), enabling source to tap mappng

&M and dats driven governence for the State of Tripura.

19.2 Roles and Responsibilities of che State of Tripora:

> ——SSS
Module will belp sopresent all layers in rursl piped water schemes viz,, Out-Village
and In-Village conmponents connecting the infrartrocture uniquely end distinctively
withthe servicoarcalDa.

¥ Mapping as per Ground Reality: Sujalam Bharet DPI Assct mapping should match
the actual pround siustion and work ofthe scheme to ensore comrect Inleing of Scheme
and Asscts wih Sujalam Bharat

¥ Managing Deslgnuted Implementaiion Agencies (DIA): mapping ol Aok
PM Gati Shakti layer through Sujalam Bhamat-PM Gati Shakti Applicetion shall be
made by the State.

¥ Classification of Infrastructiore: Classification of [nfrastroctine &8 made a8 To-
Village Infrastructure and Out Village Infrastructiore.

* Review and Valldatiom of Daia: State shall review and verify eniries made at
District and field levels to ensure they correctly represent the scheme design,
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water flow and source to tep connectivity.

» Correct Sequencing of Infrastructare:; All assets shall be mapped in the correct
order as per actual schome design and water flow

» Geotagping and Data Accuracy: All assets are to be properly gectapped’
georeferenced and lmked with the correct scheme and asset TDs mapped to the

Sujalam Bharat IDs.

¥ Capacity Building and Digital Awarcncss: Mecessary training and digital capacity
building of Grann Panchayata Village Committes and VWSCs in coondl- nation with
NITM will help improve their ability to wse Sujulam Bharat DPT effectively.

# Use of DEL for Flanning and Improvement; Sujalun Bharat DPI dete shell be used
ta develop local sohitions and improve plarming, monitoring and service delivery
of water supply aystoms,

# Use of Bujal Gaon ID for User Database: Gram Panchayata/Village Committecs
to use Sujnl Gaon IDs and Sujal Gaon Utility App to create and maintam a database
of houscholds/ uscrs within the service arca. This will belp in better planning,
trucking services and management of water supply svetems in ftore.

> Project Monitoring Module ns & Use Case for Sujulam Ehsrat DPI This will
support monitoring of ongoing schemes and asset/ infrastructure components
eompletion status under JIM 2.0 end provide & clearview ofimplementation statosat
diffierent levels mapped in the Sujalam Bharat DP] Framework.

19.3 Imteractive Dashboards snd Decision Support Systems:

The micractive dasbboards shall be integrated with GPAVCVWEC spplications wnd
feld level sysiems P, T S s S e e ]
monitoring plotorms snd grievences redressal systems, This will snsare seonndess dats flow
from fiekd level operations to decision makers across afl levels. They willl function as the
digital backbone fior Commmand and Support Centers, enabling continous menitoring mnd
coordinated response. The dashboands will support 8 shifl from reactive problem solving
to proactive, predictive and data driven management, nproving efficiency, reliability
and accountability of water supply services.

19.3.1 Types of Dashboards:

1. NJJM Dashboard: This dashhoand shall agpregate data from State dashbosrds to
enable benchmarking, trend analysis and carly identification of performance gaps and
inform policy decisions.

2. EWEM Dashboard: Supporis State level momtoring, daita vahidation, performance
review amed goondmation with Dhigtricts and G Panchaymts. It ghall integrate with
regional SCADA and ofther momiloring syelerns (0 ciplure key parimeters of” syslem
fimgtionality and performances of bulk and kege-seale utitties,

3. DWSEM Dmshbeard: Enables District level momitoring of scheme functionality,
grievance mansgement and technical support. It should also provide o system for Distreies
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Technical Units (DTT8) to seoord and track their respomses to perfrmance issues and
technical mupport noeds of servics wtilities, especially micro utilitics.

4, Panchayat Dashboard: Provides Gram Panchayats with aimple, real-tims
miormation on water snpply status, quality and system performance, enabling local
decision making and community monitoring.

19.3.2 Roles and Responsibility of the State:

i Dashbosrd Based Monitering and Governsnce: These dashboards shall be
used to identify persistent service failures and initiate timely corrective actions

ii. Tssusnce and Adherence to Standard Opernting Procedures (SOPs): Stete
shall izxue Standard Operating Procedures in confirming with the O&M Policy for
defining grievance categories, routing mechanisms, escalation timelines and
closure verification processes across Gram Panchayat, District Water and
Sanitation Mission (DWSM), District Technical Units (DT s) and State Wister
and Sanitation Mission (5 WEM).

lii Promoetion of Citizen Feedback Platforms: State shall promote the use of cilizen
feedback mechanisms such as Jal Seva Amiknkun, Merd Panchayat Applicetion and o
Craan Swarnj, integrated with Sujal Guon [Dy, ‘This shall enable systematic caplice of
ooty feadback reluted wo deinkoing water services,

iv. Traceahility of Grievances throogh Sojal Geon IDs: Stute shall ensure that ail
gricvances related to rural water supply are mandatorily linked to Suja] Gaon T, This
shall enable precise localization of servics ssues, identification of affected habitations
and terpeted reschrtion of service breakdowna.

v. Birengthening InsithrHenal Coerdinaiion for Time Bound Resclutiom: Stote
ghall strangihen cocrdination among SWSA, DWERL, DTz and Gram Penchayuts
to ensore tmsly resolution of commoniky reported issoes. IFTTs shall prowide
necesaary technical support to local institutions to address operational and syetem level

vi Establish Dstrict Techadeal Theits (DT D) State shall establish DT s io roonitor
and menage deia low from fAeld-level data entry through the Sujal Gaon Thility
Applicaton. The DTLT shall act as the convergence point between macro and
micro wiillities. DTUs shell analyze deshbosrd data (0 idemtily sysiem
inefficiencies and risks, coordinate with utilities and Gram Panchayats ensure
data validation, support operational decision making and troubleshooting and
facilitate digital capacity building of fisld level staksholders. DTUs shall also
er=ure that dain inzights are translsted into timely and actionable decisions at the
operational level.

vii. Eatablish Command and Sopport Centers: State shall establizh Stete-level
and Disrict level Command and Support Centers and orpanize regular puidance
of DTUs for their effective operation, maintenance and management.
Commend and Suppont Centers shall support routine systern mondtorng snd
timely respomses by DTUs and cnable continuous monitoring of water =upply
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system performance, data driven planning spd prioritizstion of interventions,
coordination scross departments and administrative levels and promopt response
io system failures, emergenciss and service disruptions.

Imtegrated Data Flow and Decision Suppert for Service Utillidies:

Data ghall be captured from miero utilties and macro utilitiea through
mtegration of data from aotomated systems fike SCADA/ 1oT, shall be
integmted within the Sgjalam Bhammi DPI to provide a complete, real=time view
of system performance across the entire source to tap cham. This data shall flow
inbo internctive dashboands, where it will be analyred d veed for decision=-making.
Command and Sappont Centers shall use these nsights o monkor perfbromemces,
identily iswues arxd take thnely action.

Roles and Responsibilities of State:

i

ii.

i

Adoption of Standard Digital FPlatferm: State shall adopt and notify the
Sujal Gaon THility Application as the standerd platform. for capiuring village
level O and service delivery transectons,

Standardisntion of Data and SOPs: State shall issue SOPs and deta
standards for daily and periodic entries, including reporting frequency, alert
thresholds and eacalation protocols,

LUser Omboarding and Role-Hased Access: State shall cnsure onboarding amd
authorization of all nscrs with role-based access, OTP authentication and audit
trails

Integration of Mascro Utility Svstems: State shall imegrate Mecre UHility
Svitems with SCADAS 10T platfodrns 1o captore teal Gme data on production,
treatment, storage and transmission,

Data Quality and System Integration: Siates shall epsure velidation and
integration of all dsta with Sujalam Bharat [DP] and dashboards for reliable
mooiioring.

Dashboard Governance and Accountability: State shall define K.PLs and assign
regponsibility for monitormg alerts, service delivery, water quality, grievances
and financial performance.

Closed-Loop Monitoring and Revyponse: State shall ensure time bound response
o alerts with defmed escalation mechanizms and tracking of outeomes.
Technienl Support thromgh DT Us: State shall direct DTS 1o provide techmical
suppodt beged] on system alertsand performance trends,

Financial Momitoring and Sustainability: State shall ensure regular

monitoring of demand, collection and expenditure data and wke corrective
actions where needed.
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Capacity Building and DHgiial Enablement: State shall train and sopport all
stakeholders for effective use of digital systerms.

Use of Diata for Planning and Improvement: State shall use transaction data and
analytics for planning, performance Improvement and resource allocation.

1942 Roles nnd Responsibilities of THstricts (DWSM/DTUs):

v,

W

vi

vii.

Bupervision of Data Capture: Districts shall ensure that all service providers
(GPAVC/VWSC) regulerty recond transactions through the Sujal Gaon Utility
Application and related systerns.

Datx Review and Validation: Disiricts shall review data entries for acourncy
and completenass and coordinate with fisld functioneries for cormections.
Technical Support and Respomse (D'TUs): DTS shall analyze system
alerts and trends, provide technical guidinee, support fiult diagnosis and
aasist in preventive maintenance and major repaics, especially for miore
utilities.

Menitoring Scheme Functionslity: Disincts shell use dashboard daia io
monitor performance of schoemes, ideotify issues and teketimely action,
Grievance Monitoring and Resolution: Districts shall track complaints and
ensure timely reschition through coordination with (GPs and service providers,
Coordination and Escalation: DHatriets shall eoordinate between State
and GP levels and escalate unresolved issues as per defined protocols,

Support for Capacity Building: Districts shall support training and
handholding of field fonetionaries and lncal institutions.

19.4.3 Roles and Responsibilities of VWSCs and Service Providers:

L

iv.

V.

Daily Transsction Data Eatry: VWSCs, Waier Supply Operators, SHGs and
other service providers shall record daily activities such as weter supply
Uility Application.

Water Quality and Maintenance Reporting: They shall regularly record
water quality testing, chlorination, breakdowms and comrective actions,
Grievance Registration and Resolution: VWSECs shall register
complaints, track their status and ensure timely resohation at the local level.
Revenue and Finaneial Records: service delivery charge collection and
bagie finanoial records shall be maintained digitally,

Community Monitering and Heporting: Local stalkeholders shall report
leakages, infrastructure Bsucsand service gaps for timely action
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vi. Useof Dais for Local Flaoning: YV'WSCs shall use available date for village
level planning, water budgeting and improving service delivery.

19.5 Citizen Participation and Feedback Systems:
Sujalm Bharat DPD shall enable tronsparsrt acoess 1o service delivery informmtion and
establish structured mechanioms for citizen feedback and grievance redressal. All citizen
inputs captured through digital platforms shall be linked to defimed service arcas through
Bugel Gaon IDs, coablng precise dentification of ssucs and tergeted response. Mult-level
dashboards shall provide wvisibdlity of feedback, grievance status and gervice outcomes,
supporting data drivengo vernance

12.5.1 Roles and Responsibilitics of Statos:

i. Emable Citizen Inierface: Stale shall ensure adoptivn and effeciive wse of the Merd

Pancheyvat Application will function as the primary citizen interface for
eccessiing informetion, submitting feedback and trecking gricvances.

Ensure Deta Integration and Avellability; Integration of Sujalam Bharat DPI,
Project Monitoring Module and Sujal Gaen Thility Applicetion with chkizen
platiiorms shall be made so that accurate and up-to-date information on schemes,
service delivery and progress isavailable,

Link Feedback with Service Areas: All citizen fopdback and grievances shall he
linked fo Sujal Gaon ID5 to enable precise identification of issues and targeted
resolution.

Establish Grievance Redressal Mechaniam: Clear workflows, timelines and
egcalation mechanisms for addressing citizen feedback should be defined across
Gram Panchayat, District and Statelevels;

Monitor Fesdback and HRespomse: States shall use dashboards to montor
gricvance gtatus, resohrtion timelines and service delivery outcomes and ensure
timely actions.

Sirengthen Acecountability: Clear responsibilities are to be nssipned to Districts,
Wﬁﬂmmiﬁfﬂ'ﬂ]tﬂmmmdﬂmﬁﬂmm
regularky review
Cnp.ﬁtyﬂdﬂhgnnﬂhmn:ﬁmmmgmndmhh
conducted 1o cneourage citizens and local instinutions to use digital platforme for
feedback and participation.

Use Feedback far System Improvement: Crtizen feedback and grievance data are
1o be enalyzed to identify recurring msues and improve service delivery, planning
end systern performance.

Development of Imtegrated Citizen Service Interfaces: Sintes’ Uls may
progressive developownt and promotion activities shall be integrated with digital
mﬁmﬁrmmm-hﬂmnfmmpphrm,m;
gpplications for Dew coImeciions, comectivn restoration, ssTvice reguests,
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grievance registration and trecking of resolution. Leversging interoperability of
Sujalam Bharat DP] and Sujel Gaon 1Da, Statea may build context specific
applications and use cases that engble end-to-end service delivery at thebousehold
level
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Memorandown of Understanding {(Mol))
Between respective
Drinking Water and Sanitation Division
PWD (DWS), Govt. of Tripura and
Gram Panchayat (GF)/ Village Committee (VC) on Community Ownership
for Effective Management and Operation & Maintenance in Rural Piped

Water Supply Schemes at.......c..voevrvvvees GPIVC covviviivnnicrnens District,
Tripura

Preamble:

The Ministry of Jal Shakii, Govt. of India Fnitiated Implementation of Jal Teevan Mission (JIN)
to address Contirmons Dirinking Water Security as a rural aspiration and JTM mandated efforts
sre being materislived in Tripura by Poblic Works (Drinking Waier and Sanitation)
Department, PWD {DWS), Govi. of Tripura to cover all rural house hold with such aspisstion
g0 that all rural households have access 1o piped water supply in adequate guantity with home
hased tap connection providing safe drinking water throughout the year, that meets provalent
national drinking water standands,

The key objective of Jal Jesvan Mission is to ensure no household/public institution is left
behind frorn assured tap water supply and also to facilitete with safie drinking water supply in
adequate guantity (553 lped) of prescribed quality (BIS: 10500}, 2012 on regular and long-term
basis. For this purpose, the proposed implomentation module imvites upfront imvolvement of
the regpective commuonity on ownership hagis by sharing both for infrastructares through
eommunity comtribution (aa JIM Cuidelines) ns well a8 necesrary Operntion & Mintenance

The PWD {D'WS) Tripura, being the nodal Department for the implementation of JIM in the
State, has the basic mandate to cremte m-willage water supply nfrastroctuces in the form of
Piped Water Sapply Schemes (FWEBES), After ereation and ensoring functionality of PWESs,
necessary foous should be 0o the much peeded sarvics delivery and 1o ensure thet weter supphy
schemes remadn fanctioning property and lasts its full design period Le. next 30 years, For that
mrpozse and as per JJM mandate, the Panchayati Baj Institotions (PRIs), Le. every GPWC will
function as legal entity as envisaged m the 73rd Amendment to the Constitation. Accordingly,
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the JJM Operational Guidelines outlned the process as such that there will be 2 close
coordination between the PRIs and District Water and Sanilation Mission {DWSM) to ensure
O&M arrangements for all Rural Pipe Water Supply Schemes. [n this regand, there will be a

provision for allocation of necessary fund from PRIs under Finance Commission (FC) tied
grant for the purpose of management end O&M of Village Water Supply Schemes.

Operation & Maintenance of PWSS: ‘Operation’ in 2 PWSS refers to necessary routine
bourly and daily activities for unit operstions in the PWSS to keep the Scheme functional,
which is taken care of by an operstor, with support from GP/VC. The term Maintenance' is
defined as the act of maintaining the Scheme with different infrastructures and other related
facilities m optimom working order. Maintenance inchides also the preventive maimtenance
/breakdown or corrective maintenance, mechanical adjustment, repairs ete. during emergency
or normal breakdown, if any, to ensure the desired service level for the beneficiaries. AN O&M
activities are likely to be monitored regulacly by the respective stakehoklers using Performance
Evaluation Tool for facilitating real time monitoring.

The (0&M policy in rural water supply sector needs to deal with seversl thrust arcas for
sustainable water management eoupled with aiming at ensuring communily invehement fior
enabling maral communities fo plan, build and manage m-village drinking water supply
infrastructores. Hence, it 18 decided that every GP/VC i3 able to function a3 a Tocal Pubbic
Utility Unit' that can manage, operate and maintain in-village water supply services on regular
and long-term bagiz and for that purpose, a Mol neads to be exacuted at the time of formal
handmg over for decentralised O&M of the PWSS, The Mol! will be executed for formal
handing over the PWSE by the respective Assistant Engineer, DWS Sub-Division, PWD
(DWB) to GP/VC at the same ingtect the document regarding Memorandum of Understanding
(MoLl} provided in the next page will be executed for entrusting the Od&M activities by GPYVC.
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This Memorandum of Understanding (MolU) is entered on............ day
nrl-l-lll-l-'ll-il-ll‘:ulil- hatmn:

I . The Assistant Enginssr, DWS Sub-divigion, Block, District....... {harainafter called the Firgt
Party)

And

M, The PradhanChatrman/n charge of Gram Panchayas (GPFYVillage Committes {VIC)
{bercinafter called the GP/VC or Second Party)

This Moll iz based on the issue of community ownership to maintsin long term sustainabibity
of the FIWES by ensuring fimctionality and certain specific reference points are as fllows-

Decentralised Oemership of PWSS:

As per JIM mandate, the finctional rural water supply schemes need to be handed over to the
Water Supply Schemes neads (0 be decentralived to the Community under the leadership of
respective GP/VCs. Hence, the PWSSs completed and functional under PWD (DWSE), should
be handed over to the concerned GP/VUs, with meaningful ownership to keep the PWSSs
sustained for long term basis.

Bcope of Moll:

In accordance with this Moll, both the partics =hall undertske to co-ordinmte, participate,
support and manage the Operation & Maintenance of the PWES to ensure sustained service
from the Scheme. The activities under this Moll shall be carried out with due consideration of
O&M policy for “Rural Drinking Water Supply in Tripara. The scope of this Mol shall remain
limited within the command area of the PWSS.

The scope of this MolJ shall suthorize PWD (DWE) to handover the PWSE formally to the
respective GP/VE and the detwils of the PWSS will be as follows:

MName of the Schema:

Mame of the GRVC

Name of the Villago(s):

Mo, of FHTCe provided within the scheme:

Lisi of nfrastruchre cnits under the in-villsge piped water supply scheme:
Geo Tagging of Assets.

EEpEe
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[(Seperate list of PWSES shonld amtached s per requirement).

8L No Name of the item Cruemlity

Requiremenis {or formal handing over the Schemes io GP/VC-

The PW54s to be banded over for commmumnity ownership to maimtam long term sustainab: ity

of the PWES, should meet the following criteria to facilitate effective operstion & maintenance

to ensure desired kevel of sorvico.

8. The command area of service under the PWES should fall within the area of anthority of the

respective GP/VC.

h. The entire scheme, including all units of operation, shonld be in a working condition whils

handing owver,

c. The acheme showld maintam proper service level in its entire command area ensuring the

Tunctionality with regard to guastity and quality of water,

d. Before handing over the PWSS, there ghould be a joint field ingpection into the all

infrastrocteres by the GP/AVE Members and PWD (DWS)OMicials for spot assessment on the

working condition of the FWES including a trial run for the Scheme to show the desired service

level The proceedings of such asgessment, nchiding the comments of all participamte in the

ingpection should be recorded with joint signatures of respective Chatrman and Secretary of

GPAVC and autherized represcntatives of PWDRIDWS)

€. The probable O&M expenses and the sources for financial resource management should alse

be outlined in the form of sconomies of ownership with dJus focus on water 1ariffl a9 service

dalivery charges from beneficiaries and scope of gap funding from the CFC, SPC and other

cligible allocation to OGP/ VCa.

Afler ideniification of such schemes eligible for handing over o GPF/VC, the Execulive

Engineer of the respective D'WE Division shall prepars the proposal with & regquest to the

congerned GPYVC for handing over the schemes for community ownership to facilitate

niecesgary O&M initiatives to keep the Scheme funetional and thereby to maaintain long term

sugtainability of the PWES,

Different other Bsucs / submissions related to Scheme handing over proccas arc as follows-
* An invemtory of ell the unit operatons indicating their provisions and states of
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working/design life, including assets, asset lists, as buik drawings ete. should be
prepared, which shall be signed jomtly by the respective GP/VC Chairman and the
concerned Assistant Engincer, DWS Subdivision, PWD (DWS), countersigned by the
Executive Engineer of respective DWE Division. One copy of the same should be kept
as office record in all respective Offices of the signatories.

A key plan and detsils of the entire scheme indicating their scope, process and
functional beahth of sach componetit such as the capacity, ubctional réguitetneits
including type, size and location of control valves /pipelines /private as well as public
FHTCs, should be outlined. The details should inchide the schematic financial statns
with cost sharing pattern focusing on community coniribution, technical specification
of mfrestrocture along with its scceasorios and fiuture provision, if any, to depict a fair
idea on the Scheme provision. This should be duly signed by the respective Assistant
Engincer PWD (DWS) countersigned by the Exeentive Engineer and should be handed
over to the Chairman of GP/VU for record purpose, along with a copy of the same
maintained in the DWS Division Office for fiture references, as and when necessary.
If any Departmental manpower is already deploved by the FWD (DWS) to the operation
& maintenance of the scheme, then the same will be continned (based on Departrment’s
policy) as a supervisory role. However, look after in case any part time comtractual staff
cngaged as panchayst pump opemator, then ther serviece should also be considered as the
Scheme caretzker / asgistant with due consxleration of their work experience, Otherwise,
the neceasary Scheme of any carctaker / assistant might be engaged from the community
and such engagement ghall be made by the concerned GP/VC, ag per location gpecific
demand for managing the O&M activitics. Time to time, necessary skilled MNal jal mitra
and unsgkilled workers may also be engaged depending on the scope of repairing or any
other works of functional importance.

The authonty of clectric conncction for the Pump bousc and all mstallations m the
Scheme shall be tranaferred on the name of the respective GP/VC, having the ownership
on the Scheme,
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Roles and Responsibilities of PWD (DWS) as the First Party

The first party agrees (o undertake the following roles and responsibilities which shall be

.

Prior to handing over of the Scheme infrestrectures o the GP/VC, the respective
DWS Divigion shall facilitate necessary guidance with detadled O&M policy
and also for Collection of water tariff for recovery by (3Pa’VCa from beneficiary
houscholds. The First Party shall initiste coordinated efforts with other
giekeholders / Departments for source sustaimability amd grey waler
manAgement.

Afier completion of the water supply scheme and ensuring its functionality to
benefit the rural population, the First Party will hand over the scheme to the
concerned Second Party for ownership.

The D'WS Divizsion, being a nodal stakeholder for implementation of ITM, has
the basic mandate to cresic in-village water supply infrastructures in the form
of PWSS and accordingly [acilitate all nocessary suppors o the GP/VC in
initiating Od&M activities for the Scheme, after the same is handed over to
GV

o For all ismps involving technical sspects in connection with operations of the
Beheme, the Firsl Party ahall provide hendholding support to the Second Party.

= After handing over of the Scheme, the First Party shall initiate mondtoring to
check/ verify the functionality of the infrastroctuces of the Scheme fom timoe to
time, Basad on such monitoring and evaluation on the overall functionabty of the
Scheme, necessary course corrective measures might be initiated by First Party to
bridge the gap, if any, as per Departmental mandate / Gaowvt. policy.

f After handing owver the Schernes to the GB/VC for ownership, the necessary
capacity building and orientation ghall be condocted by the First Party on O&M
and GP/VCieto.
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Roles and responsibilities of GPVC as the Second Party :

The second party agrees 1o undertake the following roles and responsibilities:

& To operaie and maintein the PWSS and thereby ensuring that the Schemne remains
functional with all recessary, and thersby ensurmg including thne 0 Time

mnmiloTing

b To ensuare re financial management inchyding CFC & SFC grant and other eligible
fund received from GP/VC or Stete Government for the scheme, including monthly
uscrs charge collection

c. Time to time performance cvaluation study shall be taken up in the Scheme
maintained by GO and based on that, the requisition for any modificalions in
the Scheme infrastroctures ghall be initinted by the GEAWC

d. The GPAC shall maintam registers for recording the collection of monthiy user

charges and eapendibures thereof It may take nocesspry potions apainat the
defirulters,

g, The GP/VC ghall mamtain a Grievance Redregsal Systetn vl maininin a recond
of breakdowns indicating the time and duration of weak down on the specified
fvrrmat,

f. To facilitate repairingreplicement ete, to any part of the scheme, as and when
nocessary with close coordination with FWD (D'WS) and other aathoritics.

g To encourags users for nocessary ownership on different uait=/pipeline ete. under
the sacheme, the users should be made aware to avoid any wastage of wabter., GP/VC
tay dtiate all meceddary sctions to prevent oty atilew ol activities lHioe fttibtg extra
pump by aoy housebold to obtain more waber.,

h. In case of any new households within the command area of the scheme, after the
scheme operation is handsd over to the commumity, the GPF/YC may initiate
neceggary action in congnliation with PWD (DWS) to fcilitate water connection to
such new householkls,

i. For amy sort of mecescary extension of the scheme activities the GP/AVC may
imitiate consuliation with concerned PWD (DWS) office and approach DWSM for
necessary fimancial sanction and the implementation mdght be taken up with oloses
coordination of PWD (DWS).

Js» To submit monthly reports on regular functions of the PWSS to the Assistaot
Enpineer DWS Subdivigion PWD DWS aoffice an:

¢ Functionality of the Schemes
# Regular Maintenance and Burveillance activities of the Bchemne

¥, Crordinate with GPe™VCs for necessary release of CFC & SFC and any other
fiards,

L Folkew the O&M Policy of Rural Water Supply in Tripura in all respect
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m. To ensure that sufficient water quality tests are done for the source and FHTCs
regularly by the trained women memberaflsboretories of PWD (DWE) office
and submit report concerned PWID (DWS) office.

n Ensure that trained personal/Nal Jal Mitras are aveilable for eddressing issues
at comumumity and/or individual level.

Date Date
Signature Bignature
Name of Assistat Enginocr s ?’I"'“",["fl ?
D'WS Sub-Division Panct l_{c.’}"\'ﬂiﬂ
EWIRLWE) Commnittea {¥iC)
Mizne of the Sub-DNvision
Name of Gram Panchayat
(GPYVillage Commmtteo (V)
Mame of the Block/Panchayat
Mame of the Block Samity/Block Advisory Committes
Mame of District Mame of District
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